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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 74 OF 2023

IN THE MATTER OF:

SUNIL KUMAR . APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)

REPLY ON BEHALF OF BAJAJ HINDUSTHAN SUGAR LIMITED

(PROJECT PROPONENT).

MOST RESPECTFULLY SHOWETH:

A. At the very outset the Bajaj Hindusthan Sugar Limited (hereinafter
referred to as the “answering respondent™) submits that, save as would
appear from the records or otherwise categorically and specifically
admitted, each and every contention, allegations, statements and or
assertions made by the Applicants in the above-titled Application, are
being specifically denied as false and incorrect. It is submitted that the
Application has been made with mala-fide and ulterior motives by the

Applicants.

B. It is submitted that vide order dated 13.03.2023, this Hon’ble Tribunal
had constituted a Joint Committee to inspect the Sugar and Distillery
Unit of the answering Respondent at village Gagnauli, District

Saharanpur, Uttar Pradesh.
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That on 24.01.2024, the said Joint Committee has submitted its interim
report dated 24.01.2024 in relation to the aforesaid Gagnauli Sugar and

Distillery Unit of the answering Respondent.

It is submitted that the Interim Report dated 24.01.2024 has made the

following two wrong observations which are factually incorrect;

a. The Report notes that during visit discharge of effluent in a so-
called storm water drain which further meeting to Hindon river
was observed.

b. The Report also notes that ““huge dumping of ash and press mud

was observed”.

It is submitted that from a perusal of the Interim Report dated
24.01.2024, the answering Respondent was surprised to note that the said
Report wrongly records that ““during visit discharge of effluent in a so-
called storm water drain which further meeting to Hindon river was
observed.” It is submitted that the said observation of the Inspection
Report is factually incorrect. It is categorically and specifically submitted
that no effluent is being discharged in any storm water drain meeting to
Hindon river. It is further submitted that the Storm water drain only
collects water during rainy season and the Joint Committee has wrongly
recorded that the rainwater flowing in the storm water drain is effluent
being discharged from the answering Respondent’s sugar unit. The
answering Respondent is placing on record photographs and video which

would demonstrate that there is no discharge of any effluent into the
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Storm water drain. Rather, the storm water drain is completely dry on

non-rainy days.

The Interim Inspection report dated 24.01.2024 has also recorded “huge
dumping of ash and press mud was observed”. In this regard, it is
submitted that the observation of the Joint Committee does not take into
consideration that there is NIL dumping of ash and press mud by the
answering Respondent outside its Sugar and Distillery Unit. In fact, the
Report wrongly considers the press mud lifted by the farmers from the
answering Respondent’s unit and being utilised by such farmers in their
agricultural lands as organic manure and misrepresented the same as
huge dumping of press mud and ash near the answering Respondent’s

unit.

It is further submitted that the Joint Committee in its interim Inspection
Report dated 24.01.2024 has made 10 (TEN) recommendations to the

answering Respondent.

RECOMMENDATION THAT SUGAR AND DISTILLERY UNIT
SHOULD ENSURE SCIENTIFIC HANDLING AND DISPOSAL OF
FLY ASH, BOILER BOTTOM ASH AND PRESS MUD GENERATED

IN THE UNIT:
RESPONSE TO THE RECOMMENDATION:
It is submitted that the answering Respondent has already put in place

robust scientific handling and disposal systems for Ash and Press Mud

generated in the Sugar and Distillery Unit.
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SUGAR UNIT:
In the Sugar Unit of the answering Respondent the Air Pollution Control
System wet scrubbers are installed with boiler for separation of
particulate matter from the flue gases, the separated particulate matter is
called boiler ash. This is transported in cover trolleys in wet condition by
the cane growers after getting signed requisition from them to use in their

agricultural land as organic manure.

Pertinently, the Sugar Unit of the answering Respondent is using
biomass fuel (cane bagasse), which ash is having plant nutrients and
organic constituents, benefiting the crop productivity, and improving the
soil properties viz texture, porosity, water holding capacity etc.

A copy of the Analysis Report enclosed showing the nutrient value of

the Boiler Ash is annexed hereto as ANNEXURE A.

It is submitted that the Ash disposal at the answering Respondent’s Unit
Is in compliance of the Charter for Sugar Mill of CPCB: Ash Disposal
“Supply to cement plant/ filling of low-lying area/ bio-manuring”.

A copy of the relevant portion of the Charter for Sugar Mill of CPCB:
Ash Disposal “Supply to cement plant/ filling of low-lying area/ bio-

manuring’ is annexed hereto as ANNEXURE B.

The details of the Bagasse ash Generation & Disposal in the answering

Respondent’s unit for the last two season are as below:

SI.No. | Particulars 2022-23 2023-2024
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Generation [ Disposed Generation | Disposed (MT)
(MT) (MT) (MT)
By |Land By Land
Far | fillin Farm | fillin
mer | g ers g
S
1 Bagasse 4543 212 | 1000 3580 3800 | 500
Ash 0

It is submitted that out of 8123 MT total ash generated from season 2022-
23 & 2023-24, total 7420 MT has been disposed while 703MT balance
Is kept properly & being taken by the farmers in coming crop season.

A chart showing the details of the disposal of the Sugar Boiler Ash

together with supporting records is annexed hereto as ANNEXURE C.

DISTILLERY UNIT:

In the Distillery Unit of the answering Respondent, Distillery
incineration Boiler ash is generated after using biomass fuels Bagasse &
Molasses spent wash. This ash is a good source of Potassium therefore
Ministry of Agriculture and Farmers Welfare, Govt of India has notified

the Fertilizer made from Distillery Boiler ash called PDM (Potash

Derived from Molasses) Fertilizer vide Fertiliser (Inorganic, Organic or

Mixed) (Control) Third Amendment Order, 2021, S.O. 2126(E) dated

31.05.2021.
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A copy of the Fertiliser (Inorganic, Organic or Mixed) (Control) Third

Amendment Order, 2021, S.O. 2126(E) dated 31.05.2021 is annexed

hereto as ANNEXURE D.

Furthermore, Analysis Report of Bottom and fly ash generated at the

Distillery Unit also shows the nutrient values of the ash. All the generated

bottom and fly ash is being sold for the manufacturing of PDM fertiliser.

Copy of the Analysis Report of the Bottom and Fly Ash generated at

the answering Respondent’s Distillery Unit is annexed hereto as

ANNEXURE E.

The details of the Ash generated at the Distillery Unit of the answering

Respondent and sold in last Two years is as under:

SL.No. | Particulars 2022-23 2023-2024(till
31.03.2024)

Generatio | Sale Generation | Sale (MT)
n(MT) (MT) [ (MT)

1 Bottom Ash | 9775.80 | 9775.80 | 4865.86 4865.86

2 Fly Ash 8470.10 8470.10 | 4405.98 4405.98

Total 18245.82 | 18245.8 | 9271.84 9271.84

2

A copy of the Logbook of the Ash generated and sold at the

Distillery Unit of the answering Respondent is annexed hereto as

ANNEXURE F.




114

PRESS MUD:

1.10 It is submitted that Pressmud or filter cake, is generated as a by-product
of sugarcane industries and characterized as a soft, spongy, amorphous,
and dark brown to brownish material. It is generated during the

purification/ filtration of cane juice.

1.11 Pertinently, Pressmud supplies a good amount of organic matter and
plant nutrients and acts as a soil amendment and favourable for soil
micro-organisms.

A copy of the analysis report of the Pressmud generated at the answering

Respondent’s Unit is annexed hereto as ANNEXURE G.

1.12 The press mud is being utilized by farmers as organic manure in their
agriculture field. Since pressmud is organic manure & derived from plant
origin (Sugar cane) and as per analyzed parameters, there is no adverse

effect on soil upon leaching from pressmud.

1.13 It is therefore submitted that in the case of the answering Respondent’s
unit the Pressmud is being utilised by farmers as organic manure in their
agriculture fields. The farmers are lifting the pressmud from the
answering Respondent’s Unit and taking the same to their agricultural

fields where the same is being used as organic manure.

1.14 It is further submitted that Pressmud is also a vital raw material for Bio-
CNG plant and the answering Respondent has already taken steps to
ensure that from next year Pressmud generated across all Sugar Units of

the answering Respondent will be utilized for manufacture of Bio CNG
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for which the answering Respondent has already signed the
Memorandum of Understanding with M/s Ever Enviro one of the leading

Bio CNG producers.

1.15 The details of the Pressmud generation and disposal in season 2023-24

are as under:

SI.No. | Particulars 2023-2024
Generation(MT) | Disposed (MT)
1 Pressmud 35300 35278

A copy of the records of the generation and sale of Pressmud at the

answering Respondent’s unit is annexed hereto as ANNEXURE H.

2. RECOMMENDATION THAT SUGAR AND DISTILLERY UNIT
SHOULD NOT DISCHARGE EFFLUENT OUTSIDE THE
PREMISES AS PER CONSENT CONDITIONS. ALL EFFLUENT

SHOULD BE INTEGRATED AND ROUTED THROUGH ETP.

RESPONSE TO THE RECOMMENDATION:

SUGAR UNIT:

2.1 It is submitted that the effluent from Sugar mill of the answering
Respondent, (from Process & Cooling tower overflow) is being routed
through the Effluent Treatment Plant (ETP) comprising Sulphate
removal system followed by Activated Sludge process to meet the

standard norm notified for on land (irrigation) discharge. It is further
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submitted that the Treated Effluent is being used in irrigation only as

per the Condition of Consent to Operate issued by UPPCB.

A Flow Diagram of SRS Plant of the sugar unit of the answering

Respondent is annexed hereto as ANNEXURE |

A Flow Diagram of ETP of the Sugar Unit of the answering Respondent

is annexed hereto as ANNEXURE J
DISTILLERY UNIT:

It is submitted that the Distillery unit of the answering Respondent is a
Zero Liquid Discharge compliant unit. The Spent Wash generated in
distillation process is being evaporated in Mult effect Evaporator up to

55-60 Brix.

Further, the Concentrated spent wash (slop) having Gross Calorific

Value 1500-1600 K cal is being used as fuel in incineration boiler.

The condensate generated from MEE and other effluent viz, Cooling

tower blow down, Backwash etc is being treated in CPU plant.

Further CPU treated water is being utilized in Cooling Tower makeup
after passing through UF and RO system, and in molasses dilution in

fermentation process after UV treatment.

As such the Distillery Unit of the answering Respondent is maintaining

the Zero Liquid Discharge as per the conditions of consent to operate.
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A Flow Diagram of Zero Liquid Discharge of the Distillery Unit of the

answering Respondent is annexed hereto as ANNEXURE K.

RECOMMENDATION THAT THE SUGAR UNIT MUST DISPOSE

THE EFFLUENT ONLY THROUGH FERTI-IRRIGATION AFTER

TREATMENT AS PER CONSENT.

RESPONSE TO THE RECOMMENDATION:

It is submitted that the answering Respondent’s Unit is already
disposing off the effluent only through ferti-irrigation after treatment as

per consent.

It is submitted that the answering Respondent has sufficient agriculture
land in command area (185 hectare) which is enough for utilizing

3,29,933 KL/Annum Treated effluent.

The total Effluent generation is 97,198 KL @ 699 KLD in 139 days
season 2023-24. This low Effluent is because of less cane availability
and the answering Respondent’s multi-pronged efforts for water
conservation by adopting 3R (Reduce, Reuse and, Recycled)

mechanisms.

It is further submitted that the treated Effluent is being gainfully utilized
in irrigation of command area and hence there is no need or occasion to

discharge the said effluent outside the said Unit.
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A Chart showing the Yearly Total treated water balance with respect to
land available for irrigation and loading rates for Sandy loam textures

is annexed hereto as ANNEXURE L.

A copy of the Water Balance, Irrigation Management Plan adopted by
the answering Respondent and the logbook of ETP & Irrigation is

annexed hereto as ANNEXURE M.

RECOMMENDATION THAT SPCB SHOULD ENSURE THAT THE
DRAIN NEAR THE BOUNDARY WALL SHOULD NOT CONTAIN
INDUSTRIAL EFFLUENT. REGULAR SURVEILLANCE OF THE
UNIT IS REQUIRED. ALSO, DISTRICT ADMINISTRATION
DIRECT CONCERN DEPARTMENT TO ASSESS THE NEED OF
SUCH DRAIN FOR STORM WATER DRAINAGE AND ACT

ACCORDINGLY.

RESPONSE TO THE RECOMMENDATION:

It is categorically and specifically submitted that no effluent is being
discharged in any storm water drain meeting to Hindon river. It is further
submitted that the Storm water drain only collects water during rainy
season and the Joint Committee has falsely recorded that the rainwater
flowing in the storm water drain is effluent being discharged from the

answering Respondent’s sugar unit.

The answering Respondent is placing on record photographs and video
which would demonstrate that there is no discharge of any effluent into

the Storm water drain. Rather, the storm water drain is completely dry
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on non rainy days. Furthermore, the unit is being regularly monitored by
the SPCB & District Administration. Storm Water drain is necessary fOr
the runoff of rainwater of the area to avoid water logging condition
during rainy season. It is also permitted by UPPCB to use storm water

drain during rainy season. After rainy season it is closed by brick wall.

Photograph of the Storm Water drain near the answering Respondent’s
Unit is annexed hereto as ANNEXURE N.
Video showing the Storm Water drain near answering Respondent’s Unit

as dry on non rainy days is annexed hereto as ANNEXURE O.

RECOMMENDATION THAT SUGAR AND DISTILLERY UNIT
SHOULD TAKE PREVENTIVE MEASURES FOR REDUCTION OF
FUGITIVE EMISSION DUE TO HANDLING  AND
TRANSPORTATION OF BAGASSE, FLY ASH AND BOILER

BOTTOM ASH ETC.

RESPONSE TO THE RECOMMENDATION:

It is submitted that the answering Respondent has already taken
preventive measures for prevention of of fugitive emission in handling

and transportation of Bagasse, Fly Ash and Boiler Bottom Ash etc.

It is submitted that Bagasse is being transported by covered trucks and
stored under shed /cover. Further Bagasse handling from storage shed to
boiler is being done through close conveyor to control the fugitive

emission.
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(i)  Additionally, arrangement for water sprinkling has also been put in
place for the dust suppression.

(i)  Also, the Boiler fly ash and bottom ash is being transported through

6.

6.1

6.2

6.3

covered vehicles.
Photographs of Bagasse shed, covered conveyor and transport
vehicle used for bagasse and ash transportation is annexed hereto as

ANNEXURE P.

RECOMMENDATION THAT THE DISTILLERY UNIT SHOULD
RESTRICT THE CONCENTRATED SPENT WASH STORAGE
CAPACITY TO SEVEN DAYS EQUIVALENT OF ITS GENERATED
CONCENTRATED SPENT WASH FOR INCINERATION PURPOSE.
THE REMAINING LAGOON SHOULD NOT BE DISMANTLED/
LEVELLED USED FOR STORAGE OF CONCENTRATED SPENT

WASH.

RESPONSE TO THE RECOMMENDATION:

It is submitted that the Distillery Unit of the answering Respondent has
already restricted the concentrated spent wash storage capacity and the
remaining lagoon is not being used for storage of concentrated spent

wash.

The spent wash storage lagoon capacity has already been restricted

equivalent to 7 days of production.

The lagoon of dimension (57.5X22.50X3.90 M) of capacity 5000 M3 is

only being used for storage.
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The remaining one discarded lagoon will be used for rainwater storage,
and stored rainwater will be utilized in process to reduce the ground

water abstraction.

The unit is located in the Over exploited block so the reduction in
ground water by using stored rainwater helps to improve the ground

water level of the area.

The requisite permission of the same is obtained from UPPCB.

RECOMMENDATION THAT THE LADDER ON THE STACK FOR

SUGAR UNIT BOILERS SHOULD BE AS PER CPCB GUIDELINE.

RESPONSE TO THE RECOMMENDATION:

It is submitted that although monkey ladder has been provided on the
stack of sugar boiler, the answering Respondent is already in process to
replaced it with spiral ladder and same will be completed before startup

of the coming crushing season.

Copy of the Letter of Intent issued for spiral ladder to M/s Start O&M

Private is annexed hereto as ANNEXURE Q.

RECOMMENDATION THAT SUGAR UNIT SHOULD MAINTAIN
DESIRED MLSS AND MLVSS IN AERATION TANK (AT) FOR

BETTER OPERATION OF ETP.
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RESPONSE TO THE RECOMMENDATION:

It is submitted that the answering Respondent is already maintaining the
desired Mix Liquor Suspended Solids (MLSS) and Mix Liquor Volatile
Suspended Solids (MLVSS) in Aeration Tank for better operation of

ETP.

It is submitted that as per the analysis report the MLSS 1682 mg/l and
MLVSS 1212 mg/l is in Aeration Tank (AT) is good enough to maintain

the desired FM ratio of 0.25 for activated sludge process.

The inlet flow on 19.12.2023 is 750 KL/day with BOD 777 mg/I.
The capacity of Aeration Tank 1920 KL and MLSS was 1212 mg/I

So the FM ratio is = Inlet flow KLD x BOD/ MLVSS x AT volume

750X777/ 1212x1980

= 0.24

Because of low effluent loading rate in ETP due to less cane crushing,

the MLSS and MLVSS are low, but FM ratio is maintained.

A copy of the ETP inlet outlet analysis report by CPCB is delineated and

annexed hereto as ANNEXURE R.

RECOMMENDATION THAT THE SUGAR UNIT SHOULD

PROPERLY OPERATE SULPHUR TREATMENT PLANT.

RESPONSE TO THE RECOMMENDATION:
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It is submitted that the answering Respondent’s Sugar Unit is already

properly operating the sulphur treatment plant.

It is submitted that Sulphate reduction process is a physico-chemical
process so performance evaluation by grab sampling might be not

assessed exactly, it requires composite sampling.

The SRS treated effluent is being further routed to Activated sludge
process (ETP) and the analysis of ETP outlet showing sulphate 104 mg/I

justifying the efficiency of treatment system.

The Sulphate is being regularly analysed in our inhouse lab by taking

composite sample to assess the efficiency.

Copy of the SRS Analysis logbook of the answering Respondent’s unit

is annexed hereto as ANNEXURE S.

10.RECOMMENDATION THAT PROPER DISINFECTION SHOULD

BE CARRIED OUT IN THE STP FOR ACHIEVING FC STANDARD

AT OUTLET OF STP

RESPONSE TO THE RECOMMENDATION:

10.1 It is submitted that during the visit of the Joint Committee for inspection

of the answering Respondent’s Sugar Unit, the Hypo Dosing System was
under maintenance and at the same time grab sample was taken by
Inspection team resulting high value in Fecal coliform in STP outlet,
however all other parameters pH, SS and BOD was well within

prescribed limit.
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10.2 The analysis report of STP outlet done by CPCB is delineated below:

Sampling location Parameters
pH SS BOD FC
Outlet of STP 7.67 <2.5 7.84 4.5x10*
Standard as per E(P)| 6.5-9.0 | <50 20 <1000
Act, 1986

10.3 After maintenance, Hypo Dosing System was taken in line for the

11.

12.

disinfestation of STP treated water. The answering Respondent has also
cross evaluated the STP outlet parameters by NABL & EPA approved
lab regularly to ascertain the STP outlet well within the norm.
Furthermore, the STP treated effluent is being utilized for irrigation of
green belt within the premises, and nothing was/is being/will be
discharged outside plant premises.

Copy of the Analysis Report of STP outlet of the answering

Respondent’s unit is annexed hereto as ANNEXURE T.

It is therefore submitted that in view of the aforesaid submissions on each
recommendation made by the Joint Committee in its Interim Inspection
Report dated 24.01.2024, it can be seen that the Sugar Unit as well as the
Distillery Unit of the Project Proponent is fully complying with the

applicable Environment Protection Laws, Rules and Regulations.

It is further submitted that vide order dated 15.02.2024, this Hon’ble
Tribunal had made certain observations in respect of the said Interim

Inspection Report dated 24.01.2024. The answering Respondent craves
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leave of this Hon’ble Tribunal to make submissions in respect of the said

observations recorded in the order dated 15.02.2024.

12.1This Hon’ble Tribunal has inter alia observed in the order dated
15.02.2024 that Fecal coliform was found to be high in STP Outlet. In
this regard it is reiterated that during the visit of the Joint Committee for
inspection of the answering Respondent’s unit, the Hypo Dosing System
was under maintenance and at the same time grab sample was taken
resulting high value in Fecal coliform in STP outlet, however all other
parameters pH, SS and BOD was well within prescribed limit. The

analysis report of STP outlet done by CPCB is delineated below:

Sampling location Parameters

pH | SS | BOD | FC

Outlet of STP 7.67 | <25 | 7.84 | 4.5x10*

Standard as per E(P) Act, 1986 | 6.5-9.0 | <50 20 <1000

12.2After maintenance, hypo dosing system was taken in line for the
disinfestation of STP treated water. The answering Respondent has also
cross evaluated the STP outlet parameters by NABL & EPA approved lab

regularly to ascertain the STP outlet well within the norm.

12.3Furthermore, the STP treated effluent is being utilized for irrigation of
green belt within the premises, and nothing was/is being/will be

discharged outside plant premises.
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13. This Hon’ble Tribunal has inter alia observed that significant quantum
of fly ash and press mud was found dumped within as well as outside the
premises.

13.1Inthis regard it is submitted that because the production process deployed
at the answering Respondent’s unit is of continuous nature of operation

therefore shifting of pressmud and boiler ash from chute is required to
avoid unforeseen breakdown of the plant. Sometime vehicles of Farmers
/ customers is not available due to bad weather, farmers field occupied

with crops etc.

13.2During such period pressmud and boiler ash is being shifted to the
answering Respondent’s own brick lined land within the plant premises,

which is further lifted by farmers/ users subsequently.

13.31t is further reiterated that the press mud and ash stored outside the
answering Respondent’s unit is of farmers who have stored it in their own
agricultural land to use it at time of soil preparation for next crop sowing.
It is also pertinent to mention here that the answering Respondent’s unit
Is situated in a rural area surrounded by agricultural land of various

farmers.

13.4The ash and Pressmud stored in premises during crushing season are
being used / disposed & will be completely utilized as below:

I.  The stored boiler ash has been significantly utilized in construction

of DELHI-DEHERADUN highway in place of soil for low lying area

filling.
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A copy of the request letter by Highways Authorities for use of Ash

in construction of highways is annexed hereto as ANNEXURE U.

Il.  The ash is being further lifted by the cane growers during the sowing
of the next cane crop & another crop. The benefits of the use of ash
are also published from time to time in the newspaper,

Copy of the Articles published in the daily newspaper in
relation to the benefits of usage of ash in agriculture is annexed

hereto as ANNEXURE V.

li.  Fly ash Generated from the boiler is being transported in covered

tractor trolleys.

Iv.  Existing stored ash is being utilized by farmers during coming crop

sowing.

v. Apart from above the ash is also being used in low land filling with

topsoil cover.

vi.  The press mud is being utilized by farmers as organic manure in their

crop field.

vii.  Dust suppression arrangement has been provided at storage area to

control fugitive emission.

viii.  Incineration boiler ash, rich in potash is being sold to potash ash
granulation manufacturers and distributed to the cane growers also.

Sometimes the vendors have temporarily stored the ash in the
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answering Respondent’s unit premises till it is lifted and transported

to Granulation plant in covered truck by the Vendor.

iX. The Farmers/vendors are allowed to lift pressmud and Boiler ash
from the answering Respondent’s unit against receipt of written

requisitioning/applications for the same.

14. This Hon’ble Tribunal has inter alia observed in the order dated
15.02.2024, that there is mismatch in respect of extraction of water by
the unit and its discharge in sugar unit, which is much higher than the
extraction for which no explanation has come on record and therefore,

water balance should be disclosed in the next report.

14.1 In this regard, it is submitted that there are two input sources of water in
Sugar manufacturing process i.e (i) Tube well water used for domestic,
boiler feed water and (ii) The sugar cane having 65-70 % water content
been separated during process as condensate water, being used in process,

makeup, cleaning & washing and cooling.

14.2 The quality of Condensate water is as good as tube well water thus the
ground water extraction is significantly reduced.
A copy of the Quality Analysis Report of the Process water at the

answering Respondent’s Unit is annexed hereto as ANNEXURE W.

14.3 It is submitted that the average water content in Sugar Cane at Gangnauli
Unit of the answering Respondent during the crushing season 2023-24

season is around 67.1 % which is separated during cane juice evaporation
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and concentration in evaporation house. Further this condensate is being

used as a process water and equipment cleaning etc.

14.4 1t is further submitted that the Cane juice (Syrup) is further evaporated in
pan. The water vapor from the pan is being condensed in the process
cooling tower resulting in overflow of the Cooling Tower as effluent and
going to Sulphate Removal system followed by ETP for Treatment as per

CPCB guidelines.

14.5 1t is further submitted that the effluent generation in sugar industry is
mainly of sugar cane water & always more than ground water extraction.
The generated effluent is being treated in the ETP & SRS plant for further

use in irrigation as per notified standard for Sugar industry.

14.6 Furthermore, Online Effluent Quality Monitoring System has also been
installed by the answering Respondent in the said Unit and it is connected
with UPPCB/CPCB server for real time monitoring. URL:
www.enviropuls.in User ID: bhslusergng

Password: bhsl#@sugngl

A chart showing the water balance on average cane crushed (5079 TCD)

in season 23-24 is annexed hereto as ANNEXURE X:

15. This Hon’ble Tribunal has inter alia observed in the order dated
15.02.2024 that same water balance disclosure should also be made

regarding the Distillery Unit.

15.1 Inthis regard it is submitted that the Distillery unit is comply with Zero

Liquid Discharge (ZLD) norms.
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15.2 It is submitted that the Spent Wash Generated in distillation process is

being evaporated in Mult effect Evaporator up to 55-60 Brix.

15.3 The Concentrated spent wash (slop) is being incinerated in incineration
boiler and condensate generated from MEE and other effluent viz,

Cooling tower blow down, Backwash etc is being treated in CPU plant.

15.4 Further CPU treated water is being utilized in Cooling Tower makeup
after passing through UF and RO system, and in molasses dilution in

fermentation process after UV treatment.

15.5 The answering Respondent has placed on record the Water Balance
details. Additionally, bajaj hindusthan sugar Itd has also installed web
cameras at the answering Respondent’s distillery to monitor ZLD at the
said Unit. The same is also connected with CPCB/UPPCB server The
details for accessing the installed web cameras installed at the answering

Respondent’s Unit are as under;

URL: www.xylem-errand.com
User ID : bhslgangnau

Password: bhsl##2gangn34

16. This Hon’ble Tribunal has inter alia observed in the order dated
15.02.2024 that Clarification should also be made regarding adequacy of
185 hectares of land for ferti-irrigation and how flooding due to

application of effluent is avoided.
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16.1 In this regard it is submitted that the answering Respondent is placing on
record a copy of the Irrigation management plan prepared by NSI
Kanpur.

A copy of the Irrigation management Plan prepared by National Sugar
Institute (NSI) Kanpur relating to the answering Respondent’s Unit is

annexed hereto as ANNEXURE Y.

16.2 It is submitted that the texture of soil in nearby plant area is Sandy loam.
The irrigation water loading for Sandy loam soil is 170 to 225 KL i.e 200
KL per hectare/ per irrigation as notified in the MOEF & CC notification

GSR (35)E dated 14.01.2016.

A copy of the Notification GSR 35 E dated 14.01.2016 is annexed hereto

as ANNEXURE Z.

16.3 It is submitted that as per irrigation management plan schedule (Section
10-11 of irrigation plan), the area of 185 Hectares is sufficient for
utilization of effluent generation @ 200 Ltr/ ton cane crushed at 10000
TCD i.e 329933 KL for whole cane crushing season. However, during
crushing season 2023-24 the average daily crushed rate and effluent
generation in current season at Gangnauli Sugar unit is 5079.57 TCD &
699 KLD i.e total Treated effluent Generation is 97198 KL KL (from
30.10.2023 to 16.03.2024, 139 days), which is being gainfully utilized in

irrigation of above crop area.

17. It is reiterated that the answering Respondent’s unit is complying with
all application Environmental laws and is operating in accordance with

applicable consents, conditions to operate, Rules and Regulations. The
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answering Respondent has already put in place robust mechanism to
ensure the disposal of Pressmud, Ash and Effluent generated in the Sugar
as well as the Distillery Unit, as per the applicable permissions and

prevailing guidelines/Rules.

18. In such circumstance the answering Respondent humbly prays for the
dismissal of the present Application with exemplary costs and in the
interest of justice, keeping in view the compliances and the steps
undertaken by the answering Respondent and the fact that there is no

violation as alleged by the Applicants in the above titled Application.

PROJECT PROPONENT

[SANJEEV SINGH & SHIGH

(ADVOCATES FOR THE PROJECT PROPONENT)
LEGAL VIBES (ADVOCATES & SOLICITORS)

G-27, FIRST FLOOR,
NEW DELHI JANGPURA EXTENSION,
Dated:16.04.2024 NEW DELHI-110014.

PH: 011-43580335; 9560306295
EMAIL: legalvibes.lawfirm@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 74 OF 2023
IN THE MATTER OF:
SUNIL KUMAR .. APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)
AFFIDAVIT

I, Amit Kumar Pandey, S/o Suresh Pandey, Aged about 44 Years,
Having Regd. Office at TC-13, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010, Uttar Pradesh, presently at New Delhi, do
hereby solemnly affirm and state as under:

1. That I am the the authorized representative of the Project
Proponent i.e., M/s. Bajaj Hindusthan Sugar Ltd. and I have
been duly authorized to file the present affidavit.

2. That being the authorised representative of the Respondent/
Project Proponent i.e, M/s. Bajaj Hindusthan Sugar Ltd.,
I am well conversant with the facts and records of the case

and therefore, competent to swear this affidavit.

3. 1, have read and understood the contents of the reply to the
Original Application which has been drafted as per my

instructions and state that the contents thereof are true as

per the verification. .
\
QL\:M ) DEPONENT
1000 :_;.f',..":‘»"""“"
Nea U7 ) VERIFICATION:
1 i.\ef\:‘:. f\.\{'r} .
‘:‘oag,‘-”g I, the deponent above named, do hereby verify declare that
- thecontents of paras 1 to 3 of the above affidavit are true to
A w*d_____\ ~~_my personal knowledge and that I have not suppressed any
/ '\.'/"f . /~material facts.
( ecn o ¥ Verified at New Delhi on this the day of April 2024.

§ s %%NT

T




ANNEXURE-A

27
/i, TS TESTING LABORATORY PRIVATE LIMITED

Laboratory: A-114, Sector-80, Phase-Il Noida, Gautam Budh Nagar - 201305, (U.P.)
(An 1SO 9001: 2015, ISO 14001:2015 & ISO 45001:2018 Certified Laboratory)
Recognised by MOEF & CC( Ministry of Environment Forest and Climate Change)
Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itlrclab@gmail.com
+91 9911659800, 9305780312, 09958849764, 07210888634

ITS Laboratory TC-11181

Test Report of Report Code Date of Issue
BAGASSE ASH MS-100324-12 15/03/2024
Issued To: M/S. BAJAJ HINDUSTHAN SUGAR LTD (SUGAR UNIT)

GANGNAULL P.O-, TANSHIPUR,
DISTRICT. -SAHARANPUR (U.P) - INDIA

Sample Received On 10/03/2024

Sample Description Sugar Boiler Ash (Bagasse Ash)

Sample Drawn By ITS Laboratory Representative (Mr. Amit Sharma)
Sample Quantity & Packaging 1.0 Kg in Pet Bottle

Analysis Duration 10/03/2024 to 15/03/2024

ANALYSIS TEST RESULTS
S.No Parameters Protocol Used Results
1. |pH 1S:2720(Part-26) 7.71
2. | Electrical Conductivity at 25°C (dsm™) 1S:2720(Part-21) 1.3
3. | Total Organic Carbon . % by mass 1S:2720 (P-21) 0.74
4. | Total Nitrogen Content, % by mass IS:1350(Pt-IV/ Sec-1) 2011 0.16
5. | C/N Ratio By calculation 4.6
6. | Potassium dioxide (as K20) (% by mass) US EPA-3050B Followed by 0.23
FPM
)7. | Phosphate Content ( as P205) % by mass 1S:3025 (Part-31) :1988 0.014
8. | Calcium Oxide (CaO) (% by mass) 1S:4032:1885 0.13
9. | Magnesium Oxide (MgO) (% by mass) 1S:4032:1885 0.16
10 | Iron Oxide (as Fe203) (% by (% by mass) 1S:4032:1885 0.09

Terms & Conditions :
1. Test reports are valid only for the samples tested in our Iaboratory 2. Samples will destroyed as per quahty policy.
3. Any complaints about the report should be communicated in writing \wthm 7 days.
4. Total hab|l|ty or our laboratory is limited to mvolced amount.
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18. BARE MINIMUM TECHNOLOGY (BMT)

BMT is indicative of the systems, equipment, processes and practices that are generally considered
essential to achievement of the objectives of this Charter.

Technology actually required, or implemented, by individual sugar factories to achieve the same
documented level of environmental protection, may differ on account of their unique set of
circumstances like scale of operations, equipment & system configuration, product portfolio, raw

material etc.
Bare Minimum Technologies (BMT )
Sl. No| Functional Area Facility Required
BMT/Optional | Type of facility
1 Cane preparation and juice extraction
1.1 | Cane unloading BMT Cane carrier of suitable width & length with variable speed
drive
BMT Hydraulic grabs with cross and longitudinal travel trolleys/
sling bar for cane unloading
Truck /trolley tippler
1.2 | Cane Preparation System to ensure Preparatory Index (PI) of 85+ by
installation of :
Optional Cane kicker
BMT cane leveller/cane chopper, cane cutter and swing hammer
fibrizer/cane shredder
BMT Rake elevator below fibrizer/ shredder with variable drive
BMT Interlocking system in cane preparatory devices with cane
carrier
BMT Closed loop water circulation for cooling of bearings of
preparatory devices
1.3 Cane Milling BMT To attain a Reduced Mill Extraction (RME ) of 96+ , a
milling tandem comprised of 4 three rollers mills with
toothed UFR and Donnelly chute with rake carriers between
the mills or any other combination using 2/3 rollers mills
with UFR/TRF/GRPF/TRPF
BMT Each mill driven by a variable speed DC drive with speed
reduction through enclosed reduction gear box/ planetary
gear
BMT Interlocking of all Rake elevator & rake carriers with mills
BMT Hydraulic loading and hot water Compound Imbibition using
hot water of 85°C @ 250-300% on fibre or as required. Flow
measurement & control system to be installed
BMT Closed loop water circulation for cooling of mill bearings &
mill drives
1.4 Spillage BMT Spill pits/tanks, and drainage system for
Monitoring & containment/recovery, dry cleaning of floors with bagasse.

Control
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2.0 Steam Generation
BMT for < 45 | Bi-drum boiler with tube bank, front, roof, rear and sides
kg/cm? pressure|water walls. Super heater, economiser, air pre-heater with
boiler ID, FD SA fans etc. Wet scrubber for arresting ash and
particulate matters (PM )
BMT for > 45 | Bi-drum boiler with tube bank, front, roof, rear and sides
kg/cm? pressure water walls. Primary & secondary Super heaters,
boiler atemperator, economiser, air pre- heater, de-aerator, 1D,
FD, SA fans etc. Electrostatic Precipitator (ESP) for
arresting ash and particulate matters ( PM )
2.1 | Instrumentation & BMT Instrumentation , automation & control through DCS
control
2.2 Waste water re- BMT Closed loop re-circulation of waste water generated from
cycling RO/DM reject and boiler blow down after treatment in
ETP
2.3 Ash disposal BMT Supply to cement plant/ filling of low lying land/ bio-
composting
3.0 Power Generation
3.1 With/ without  [BMT for boiler| Back pressure/ Bleed cum back pressure steam turbine
Incidental co- pressure up to | coupled with an alternator to generate electricity at 11
generation 45 kg/cm? KV
3.2 | With incidental co- | BMT for boiler| Back pressure/ Bleed cum back pressure/ Extraction cum
generation pressure above | condensing steam turbine coupled with an alternator to
45 kg/cm? generate electricity at 11 KV
3.3 |With incidental and Extraction cum condensing (EC) steam turbine coupled
off season co- with an alternator
generation
Water cooled condenser, cooling towers of suitable
capacity for EC turbine
Closed loop cooling water circulation at power generation
with cooling tower of suitable capacity
Suitable switch yard for power export to grid
4.0 Handling of Discharges
4.1 Waste water Discharges
4.1.1 Wastewater BMT Separate treatment of spray pond/ PCT overflow for
Treatment sulphates removal followed by combined treatment with
other wastewater streams after removal of oil & grease
passing through primary, secondary and tertiary treatment
BMT Primary treatment : comprising course & fine screening,
stabilization/equalization with aeration, settling in
clarifier, primary sludge dewatering
BMT Secondary treatment : comprising anaerobic treatment in

case of high COD, aerobic treatment with diffused

68



138 31

aeration ( Activated Sludge Process), secondary settling
in secondary clarifier, thickening of sludge through
centrifuging/ decanting /sun-drying(sludge drying beds )

BMT Tertiary treatment : comprising of multi-grade filter
(MGF) and activated carbon filter (ACF ) of suitable
capacity
4.1.2 |Effluent Treatment MBT
Plant (ETP ) design
4.1.3 | Treated wastewater As per norms of CPCB/SPCB
disposal
4.1.4 Condensate BMT for  [Reverse Osmosis (RO) followed by MGF and ACF or any|
Polishing Unit surplus other proven technology. Treated condensate may be used
condensate for |  for various purposes e.g. power plant cooling tower
factories having make-up.
boiler > 45
kg/cm? steam
pressure
4.2 Atmospheric Discharges
Stacks All stacks to be preceded by ESP or multi cyclone with
wet scrubber as appropriate to arrest ashes and particulate
matters

5.0 General Pollution Abatement Measures

51 Resource Optimum use of all material resources through input-

Management output analysis and establishment of moving targets for
specific consumption of inputs. Cost audits to be
moderated by environmental considerations.

5.2 |Good house keeping Containment and management of material spillages to
prevent contamination of soil, ambient air and ground
water, besides increasing pollution loads and vitiating

workplace environment.

5.3 | Chemical cleaning Trial & use of hydroject cleaning in place conventional

of heat exchangers chemical + mechanical cleaning to the extent possible.
Construction of “ Hazardous Tank™ to collect washings of
chemical cleaning & for adding gradually in main ETP

5.4 Monitoring & Factory —wide fresh water distribution networks be

control colour coded ( as per BIS) to identify process, utility and
domestic supplies.

6.0 Environmental Management Systems

6.1 Environmental Establishment of testing facilities, manned by trained and

Control Laboratory dedicated staff, for routine monitoring of effluent
generation and performance measurement of pollution
control systems, equipment and devices. The staff will
also be responsible for maintaining proper records and

initiating non-compliance warnings.

6.2 Environmental Half Yearly Comprehensive Audit/ third party inspection

Audits/ Third party
inspection

Performance audit/inspection by third party during season
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7.0 Compliance Monitoring
7.1 Off-line routine Routine analysis of pH, TSS, COD, BOD, TDS, DO,
monitoring Colour, MLSS etc. for waste water (effluent) and treated
effluent from ETP
Routine analysis of PM, SOz, NOx , CO2, O, for stacks
pH, TSS, COD, TDS, MLSS, colour daily. Air quality
measurements as prescribed by SPCB
7.2 | Flow measurement Magnetic flow meter with remote mounted transmitter and
totalizer feature with connectivity to a remote PC through
an RTU
7.3 | Online Continuous Online monitoring for flow, pH, TSS, BOD, TDS of
Monitoring for treated water as required by SPCB
wastewater
7.4 | Online Continuous Particulate Matter ( PM ) emission from stacks as required
Monitoring for air by SPCB
emission
8.0 Manufacturing of Plantation White Sugar
8.1 | Juice weighment BMT Mass flowmeter of suitable capacity with arrangement for
check weighment. System to have auto juice flow control
system to have stabilized flow to process.
8.2 Juice heating BMT Heating the raw juice and sulphited juice to 68-70 °C and
103-104°C in tubular/DCH/PTHE/Condensate heaters of
suitable heating surfaces in multiple stages. Similarly
heating the clear juice in Tubular/PTHE/DCH to desired
temperature. Condensates to be utilized for various
purposes in mill and boiling house.
8.3 Clarification BMT Clarifying the heated raw juice by addition of milk of
lime @ 1.2-1.8%, v/v and SOz gas in a juice Sulphiter
preferably having auto pH control system.
8.4 Milk of lime BMT Slacking quick lime with condensate and screening it
preparation through hydro cyclone/vibro screen/Koran classifier.
8.5 SO2 generation BMT Generation of sulphur di-oxide in film type sulphur
furnace having combustion control and molten sulphur
feed control system with efficient cooling of gas to 70-
72°C. Re-circulation of cooling water through fanless
cooling towers to minimize fresh water usage.
8.6 Settling BMT Use of efficient Rapi Dorr 444 type or equivalent clarifier
with retention time not exceeding 2 %2 hours.
8.7 Filtration BMT Filtration of underflow/muddy juice from clarifier to
recover juice in RVF. Hot condensate of about 70°C to be
used for cake wash. Alternatively use of Decanters.
Quantity of wash water to be monitored by installing flow
meters.
8.8 Evaporation BMT Concentration of juice so as to convert it in to syrup using

Multiple Effect Evaporators, Quadruple or Quintuple with
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extensive vapour bleeding system to have heat recovery
arrangement through installation of condensate cigar &
condensate Heaters. Exhaust steam condensate to be used
as boiler feed water, whereas condensate from other
bodies to be used for meeting requirements of mill &
boiling house. For boilers up to 45 kg/cm? g pressure, 11"
body condensate to be used partially as boiler feed water
make up, whereas, for higher boiler pressure, it is to be
used after treatment though CPU.

8.9

Syrup Sulphitation

BMT for

Bleaching the syrup obtained from Evaporators to a pH
5.2-5.4 using SO- gas.

9.0

Crystallisation

BMT

a. Further concentration of sulphited syrup in vacuum
pans (single effect evaporators) to carryout crystallization
of sugar. Low head batch pans/ low head batch pans with
mechanical circulator/continuous vacuum pans to be
used. Level of boiling mass in pan and fluctuation in
vacuum to be avoided to inhibit entrainment. Tell tail
bottles to be provided to periodically check any
entrainment. Use of hot water during pan boiling to be
measured by installing flow meter & efforts to be made to
keep it as low as possible. Condensates to be utilized in a
closed loop for meeting mill & boiling house
requirements.

b. Cooling & conditioning of massecuite boiled in
vacuum pans in air/water cooled batch/ continuous
crystallizers. A — massecuite to be hot cured, B-
massecuite cooled to about 52-54°C & C massecuite to be
cooled to 40-42°C & then reheated to 52-54°C. Proper
cooling arrangement to be provided for re-circulating
cooling waters.

9.1

Centrifugation

BMT

Separation of sugar crystals from mother liquor by
centrifuging in fully automatic recycling type batch
centrifugal in case of A- Massecuite and in continuous
machines in case of other massecuite. Quantity of wash
water to be monitored & controlled by installing flow
meters.

9.2

Cooling &
Condensing

Installation of single entry stainless steel jet condensers.
The difference between vapour and tail pipe temperature
to be less than 10°C.

For spray ponds, minimum drop of 13°C or within 7°C of
wet bulb temperature, whichever is less, to be achieved.
For cooling towers, minimum drop of 20°C or within 5°C
of wet bulb temperature, whichever is less, to be
achieved.

9.2

Sugar Dryer

BMT

Drying of sugar on grass hoppers or fluidized bed dryers
to the extent that level of moisture should not be more
than 0.03 % w/w.
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10.0 Additional steps for production of Refined Sugar
10.1 |Raw sugar melting BMT Raw sugar melting in sweet water generated from IER
and hot condensate.
10.2 Filtration BMT Filtration of raw sugar melts through vibro screen /
stationary screen of about 0.75 mm opening.
10.3 Remelt liquor BMT for Remelt filtered liquor heating in DCH or PTHE up to
heating phosphatation 85°C of suitable heating surfaces.
process.

104 Clarification BMT Clarifying the heated remelt liquor by addition of colour
precipitant of about 100-150 ppm & about 400-500 ppm
P,0s on solid and milk of lime of 2-2 2 °Be. Retention

time in reaction tank to be about 8 minutes and in
floatation clarifier to be about 30 minutes.

10.5 Filtration BMT One or two stage filtration of underflow using MBF/

candle / leaf filters of suitable filtering area & filtration
rate of about 0.45-0.50 m%/m?/hr.
10.6 | Decolourization BMT for ion Decolourization of clarified liquor in two stage IER
exchange resin | columns used in series or in parallel using Acrylic &
Styrenic type resins. Two stage brine recovery system to
be provided for facilitating 80% recovery.
10.7 |Melt Concentration BMT Evaporation in Double / Triple Effect Evaporator to

convert it in to concentrated liquor of about 74-75°Bx.
Condensates to be utilized for various purposes of
melting etc.
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Bajaj Hindusthan Suéaﬁr'l.iﬁlted, Unit - Gangnauli

Summary of Grower Wise Fly Ash Distribution in Cane Plantation - Season-2022-2023
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KCPL SPUR HARIDWAR HIGHWAY PRIVAT LIMITED

Registered Office: 8901, 9" Floor, Galden Neights, Green Wood City, Near Subharti University, Mesrut 250002

oEmail:kepl. 795 @gmail comePhone No.: 0121- 2435359

Rt 15.12.2023

CIN: U4A5400UP2022PTC155392

KCPL/2023-24/SO/SPUR-HARIDWAR/1404
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MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, Cooperation and Farmers Welfare)

ORDER
New Delhi, the 31st May, 2021

S.0. 2126(E).—In exercise of the powers conferred by section 3 of the Essential Commodities Act,
1955 (10 of 1955), the Central Government hereby makes the following Order further to amend the
Fertiliser (Inorganic, Organic or Mixed) (Control) Order, 1985, namely:-
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. VO . . . .
1. (1) This Order may be called the Fertiliser (Inorganic, Organic or Mixed) (Control) Th6 1
Amendment Order, 2021.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. In the Fertiliser (Inorganic, Organic or Mixed) (Control) Order, 1985 (hereinafter referred
to as the said Order), in Schedule —I, in Part-A, under the heading “SPECIFICATIONS OF
FERTILIZERS”,-

(1) under the sub-heading “1(c) STRAIGHT POTASSIUM FERTILIZERS”, after serial number 6
and the entries relating thereto, the following serial number and entries shall be inserted namely:-

“7. Potassium Magnesium Sulphate (granular)

(i) Moisture per cent. by weight, maximum 0.5
(i)  Magnesium as MgO per cent. by weight, minimum 10.0
(iii) Potash as K,O per cent.by weight, minimum 30.0
(iv)  Sulphate Sulphur as S per cent. by weight, minimum 17.0
(v)  Total Chlorides per cent. by weight, maximum 2.5

(vi)  Particle Size 90% of the material shall be retained between 5 mm IS sieve and on 2 mm
IS sieve”

(i) under sub-heading 1(g) relating to “ MICRONUTRIENTS “, after serial number 23 and entries
related thereto, the following serial number and entries shall be inserted, namely:-

"24. Magnesium Hydroxide and Zinc Phosphate

(i)  Magnesium as Mg per cent. by weight minimum 24.0
(i)  Zinc as Zn per cent. by weight minimum 10.0
(i) pH (50 g/L) 8.5+/-1
(iv)  Available Phosphorus as P,Os, per cent. by weight minimum 2.5."

(i) under sub- heading “1 (i) 100% Water Soluble Complex Fertilisers”, in serial number 7 relating to
Potassium Nitrate (prilled) (soil application), in item (vi) for figure “0.5”, the figure “1.5” shall be
substituted;

(iii) under the sub-heading “1(j) Benefical Element Fertilisers”, after serial number (2) and the entries
relating thereto, the following serial number and entries shall be inserted namely,-

“3 Sodium Silicate (liquid)

i.  Silicon as SiO, per cent. by weight minimum 23.8
ii.  Sodium as Na per cent. by weight minimum 6.0
iii. Specific gravity 1.3."

(iv) under sub-heading “1 (k) LIQUID FERTILISER”, after serial number 5 and the entries relating
thereto, the following serial number and entries shall be inserted namely:-

“6. NK 6:0:18 Fortified with Calcium, Magnesium & Boron (suspension)

(1) Total nitrogen per cent. by weight, minimum 6.0
(i1) Nitrate Nitrogen as N per cent by weight 5.8
minimum

(iii) Water Soluble potassium as K,O per cent by, 18.0
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weight minimum
(iv) Water soluble Calcium (as CaO), per cent by 5.0
weight, minimum
(V) Water soluble Magnesium (as MgO), per cent 2.0
by weight, minimum
(vi) Boron as B 0.5-0.8
(vii) pH (1 % Solution) at 200 C 8to9
7.NPK 11: 11: 8 Fortified with Zinc & Boron (suspension)
(1) Total nitrogen per cent. by weight minimum 11.0
(i1) urea nitrogen, per cent by weight, minimum 7.2
(ii1) Ammonical nitrogen, per cent. by weight maximum 3.0
(iv) Water soluble phosphorus (as P,Os), per cent. By weight] 11.0
minimum
(iii) Water Soluble potassium (as K,O) per cent. By weight] 8.0
minimum
(iv) Zinc as Zn percent by weight minimum in the form of Zn- 0.7
EDTA
(vi) [Boron as B 0.5-0.7
(vii) pH (1 % Solution) at 200 C 7.0-8.0

8. Calcium Nitrate Fortified with Magnesium (suspension)

(1) Total nitrogen per cent. by weight minimum 10.0
(i1) [Nitrate Nitrogen per cent by weight, minimum 8.5
(iii) Water soluble calcium as CaO per cent. by weight minimum 15.0
(iv) Water Soluble magnesium as MgO per cent,by weight 2.0

minimum
(V) Total chloride as Cl per cent. by weight maximum 2.5
(vi) pH (1 % Solution) at 200 C 8.0-9.0”
3. In the said order, in schedule II, in part- B, in serial number 26,-

(1) for item (i), the following entry shall be substituted, namely,-

“ (i) Determination of total zinc

Scope: Total extraction of Zinc (Zn), Arsenic (As), Lead (Pb) and Cadmium (Cd) from Zinc Oxide

Suspension Concentrate.

Principle: Zinc and heavy metal impurities are extracted from the sample with boiling Aqua Regia.

(a) Sample preparation:

The details of the procedure for drawl of samples of fertilizers have been provided in Schedule II
Part A, Serial No. 9 (Method for sampling of liquid fertilizers (other than anhydrous ammonia),
however importance of proper shaking and mixing of contents before withdrawal of sample and
before drawing aliquot for analysis is particularly emphasized. Since in suspension formulation
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insoluble materials might settle down over time, thorough mixing of contents would ensﬁ 3
representative composition along the entire depth of the container.

(b) Reagents:

All the reagents should be of analytical grade to ensure negligible concentration of the elements to
be determined.

(D) Glass double distilled water (free from micronutrients)

2) Hydrochloric acid 37% HCI ( (HCI) = 12 mol/l, p = 1.18 g/ml)

(3) Nitric acid 65% HNO; {c(HNO? ) = 14.3 mol/l, p = 1.4 g/ml}
(c) Appartatus:
Apparatus for thermal heating digestion — with reaction vessel and reflux condenser.
The vessel should be at least 5 times the volume of the aqua regia used.

In case reaction vessel with reflux condenser is not available, Erlenmeyer flask or high beakers covered
with watch glass can be used for the purpose.

Ash free filter paper is required if filtration is necessary.
(d) Procedure:

(1) Weight one gram (1 + 0.001 g) of the sample and transfer quantitatively to the reaction
vessel

(2) Moisten the sample with about 0.5 to 1.0 ml distilled water

(3) Mix the contents well and 21 ml of HCL) followed by 7 ml of HNOj; (reagent both drop
wise to reduce foaming.

(4) Connect the condenser to the reaction vessel and let the mixture stand at laboratory room
temperature until effervescence ceases.

(5) Turn on the heating device and slowly raise the temperature of the reaction mixture to
reflux condition. Maintain for 2 hours.

(6) Ensure that the condensation zone is lower than half of the height of the condenser.
(7) After 2 hours of reflux, allow to cool and rinse the condenser with 10 ml of distilled water.

(8) Transfer the contents quantitatively into a 500 ml volumetric flask and dilute to the mark
with water. The test solution corresponds to a 500 times dilution of the sample.

(9) Test solution can be filtered, if necessary (should not be required for Zinc Oxide
Suspension concentrate). If filtered, discard the first 20 ml (approx) portion for analysis

(10) Prepare a blank test solution following the same procedure as the sample. This is to be used
for background correction of analysis, in case of any possible contamination through
reagents.

(11) Measurement can be carried out immediately, or can be stored in tightly closed plastic
vessels for up to 15 day.

Note:- Addition of one drop of octanol to the reaction vessel can be used as an antifoaming agent.
(e) Determination of Zinc in the extracted material:

Process for analysis of Zinc shall be as per the procedure specified at Method no. 7 (iii) (b) (2) step
(B) onwards or method No. 8 (ii) (b) step (2) onward.

Note :- Calculation need to be adjusted accordingly, in view of extent of dilution of original
sample.
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(2) In item (ii) for the words, figures and brackets “specified in 8§ (v)” the words, figures and brackﬁ
“specified in 8(v) after extraction thorugh aqua regia as specified in sub-item (d) of item (i)” shall be
inserted;

(3) After entry (iii) the following entries shall be inserted, namely,-
“(iv) For determination of Arsenic

By the method specified as 8 (ix) after extraction thorugh aqua regia as specified in sub-item (d) of
item (i).

) For determination through Cadmium

By the method specified as 8 (x) after extraction thorugh aqua regia as specified in sub-item (d) of
item (i).”

(4) after serial number 29, and entries relating the following serial numbers and entries shall be inserted,
namely,-

“30. Method of analysis of Sodium Silicate
(i) Determination of Silicon

(a) Chemicals and Glasswares :

(1)Conc. HCI1

(2)Conc. HNO;

(3)Hot Plate

(4)Platinum Crucible

(5)Muffle Furnace (Temp. capacity by 10000C)

(6)Desiccators and other routine laboratory glasswares
(b) Procedure :

(1) Take 1 gm of prepared sample in Teflon or corning beaker, add 2-3 ml HCI solution (1:1)
and 2-3 ml HNO; solution (1:1).

(2)  Digest the solution on a hot plate till it becomes semi-solid, cool it and again add 3-4 ml
HNO:; solution. Dry it completely on hot plate.

(3)  Add 2-3 ml HCI solution (1:1) and boil it till yellow fumes cease. Filter it with Filter Paper
No. 1, wash with 10 ml HCI solution (1:1) one time and 2-3 washing with hot water of 10
ml portion each till yellow colour disappear.

(4)  Transfer the filter paper alongwith residue in pre-weighed platinum crucible, dry for one
and half hour in muffle furnace at 250°C temperature and finally ignite the residue at
950°C temperature for 30 minutes.

(5)  Cool the crucible in desiccator and re-weigh and calculate
Calculation :

% S1 as Si0, = Final weight of crucible- empty weight of crucible x 100

Weight of sample
(1) Determination of sodium
By the method as specified in serial number 17
(i1) Determination of Specific gravity

By the method as specified in serial number 21
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I 4
31. Method of analysis of nano Nitogen 6 5

(1) Determination of Nitrogen — Total Kjeldahl Nitrogen
(a) Procedure:
(1 Liquid Nano Fertilizer sample : Take aliquot quantity (10 ml) of sample in the Kjeldahl flask.

2) In case of solid Nano Fertilizer Sample : Take one gram of powdered nano-fertilizer sample is
transferred to the Kjeldahl flask

3) Add 15 g K,SO,4 or 12 g anhydrous Na,SO,, 0.4g anhydrous CuSQ,, or 0.6g CuSO4.5H20,
and approximately 0.8g alundum granules.

4 Add 37 ml diluted Sulfuric acid with water H,SO,+H,O(1+1,v/v) or 20 ml concentrated
Sulfuric acid, if adequate ventilation is available.

®)) Add sufficient test portion mass, precisely 0.1000 to 2.800 g for fertilizers with 30 to 5%
nitrogen, respectively. Rinse the inner wall with about 10ml water.

(6) Transfer the flask to a preheated (400°C) Kjeldahl block digestor and digest test portions for
75 minutes.

@) Remove the flask from the heating block and upon cooling (the reaction mixed must be near
room temperature). Wash the inner wall with 20-30 ml water and mix.

() Prepare the distillate receiving flask (300ml Erlenmeyer flask) by adding 30ml of 0.25 N
standardized Sulfuric acid to trap the expected total Nitrogen in the test portion.

) Add 2-3 drops of Methyl purple indicator and install the receiver on the outlet tube of the
distillation unit, being sure that the distillate outlet tube end is totally immersed in the
standardized acid solution.

(10)  Install the digestion tube on the distillation unit. Initiate steam generation and slowly dispense
about 80ml (30 -35%) Sodium Hydroxide into the flask.

(11)  Continue steam distillation until about 250 ml or more of steam condensate has been collected
in the receiving flask. This usually requires about 6-8 minutes.

(12)  If color changes to green, add more 0.25 N H,SO, to bring the color back to purple and record
the amount of acid added.

(13)  Titrate to a grey end point (pH5.7) with 0.25 N Standard NaOH. The color of the distillate
depends upon the amount of total nitrogen in the test portion, which is a function of the
amount of ammonia trapped in the receiver flask.

(14) A green color indicates that the acid in the trap was neutralized by the Ammonia. At this
point, add an additional known amount of standardized H,SO, to get to the grey end point.

(15)  The net volume (in ml) of standardized acid would be equal to the total amount of acid
initially added to the receiving flask plus the amount of the acid added, after distillation, to
reach the grey end point. A blue or Purple colour indicates that there is still acid in the
receiving flask, and back titration with NaOH is required.

(16)  The net volume standardized acid would be equal to the amount of acid in the receiving flask
minus the amount of base added, after distillation, to reach to the grey end point.

(b) Calculations:
Weight percent total nitrogen is calculated as follows:
Total N %= (net mL std acid x N of std acid)- (net mL std base x
N of std base)x1.4008

Sample weight, g
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(ii) Physical Particle Size (as per Transmission Electron Microscope (TEM) Analysis)

66

(a) Equipment and Apparatus:

(D Transmission Electron Microscope

2 Sample grid

3) Tweezers, Petri dish, Ethanol and Deionized water

(b) Procedure:

) TEM sample grids carbon coated film that is electron transparent supported by copper
mesh or equivalent are suitable.

2) Glassware and apparatus used for sample preparation should be cleaned with filtered,
demineralized water and stored dry.

3) The apparatus used for dispersion and deposition of particles consists of a small glass vial
with a screw-on cap, a teflon pillar about 10 mm high that may be inserted into the vial, a
petri dish, and a teflon block about 40 mm by 40 mm square.

@) Hold the grid with tweezers, dip rinse the grid thoroughly with ethanol. Wick the excess
liquid off the grid using filter paper. Place the dried grid onto the clean Teflon block.

&) Place a 10 pL drop of the nanoparticle solution onto the grid.

6) Cover the grid with a petri dish lid and let stand at room temperature for getting the grid
dry, typically from 5 to 30 minutes, depending on solvent type.

@) Transfer the grid on TEM sample holder. Record enough micrographs to image a minimum

of 200 nanoparticles per sample per grid square from a minimum of 2 widely separated
regions of the grid using a well-aligned and stable TEM, operated at a fixed magnification
that allows a large number of nanoparticles to be visible within the micrograph field of
view, while ensuring that each individual nanoparticle is recorded with a large number of
image pixels.

(c) Precautions:

)

2

3)

“)

)

Transmission Electron Microscope grids (especially thin film membranes) are very fragile and
must be held by their edges with fine tweezers so as not to damage or crack the membrane.

Exposure of Transmission Electron Microscope grids to the ambient environment should be
minimized to reduce the likelihood of dust contamination. Grids should be stored in suitable
boxes in dust-free or desiccating cabinets.

A well-aligned Transmission Electron Microscope is essential to obtain accurate particle size
results.

A minimum of 200 discrete particles should be measured from each of at least two widely
separated regions of the sample (that is, different grid squares or membrane regions). Foreign
debris in a given image (e.g., dust particles or residues from the rinsing and drying process)
should be avoided.

Particle size results obtained from Transmission Electron Microscope measurements may not
coincide with those obtained from other techniques (e.g., dynamic light scattering). This is due
in part to differences in the weighted averages determined in each case (e.g., number for
Transmission Electron Microscope versus intensity for dynamic light scattering), as well as
differences in the physical property that is actually measured (e.g., projected area versus
hydrodynamic diffusion area).

(iii) Hydrodynamic particle size (as per Dynamic Light Scattering (DLS) Analysis

(a)

Equipment and Apparatus:
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(1) Dynamic Light Scattering Equiprnlent' - 67
(2) Sample Cuvettes of size
(3) Deionized water
(b) Procedure:
(D For liquid nano-fartilizer sample, 10 ml is sonicated for one minute and used for the

analysis. In case for solid nano-fertilizer, fertilizer : distilled water (1:10 ratio)
suspension is prepared, sonicated for one minute

2) Known standard samples (either one of the nano particles such as Ag, Au or TiO,)
are used to set the machine

3) Load sample into the Cuvette

4 Pre-rinse filter with solvent (at least 1 ml, depending on filter size and dead volume of
filter holder or cartridge).

(5) After loading syringe with sample and inserting syringe filter, allow the first 4 drops
to go to waste. Use the next 4 drops to pre-rinse the cuvette, and discard. The
remainder can be used for the sample measurement.

(6) Load sample into cuvette using minimum amount necessary to ensure liquid level is
at least 2 mm above the entrance height of the laser beam for your particular
instrument configuration.

@) Take care not to touch the cuvette windows with your bare hands while loading. Wipe
outside of quartz or glass cuvette with lens paper if needed. Cap the cuvette to prevent
dust contamination and solvent evaporation.

() Inspect the cuvette to ensure that air bubbles are not clinging to the optical window
area.

9 Load the sample into Dynamic Light Scattering machine.
(10)  Perform 3 to 10 independent measurements per sample.
(©) Precautions:

(1) To measure the size of solid phase nano nitrogen particles, 1 gram of nanoparticles sample
should be suspended in 20 ml water followed by 1 minute ultra-sonication before the size
measurement carried out by the Dynamic Light Scattering.

(2) Measurement cuvettes should be cleaned with filtered demineralized water and stored dry.

(3) The choice of pore size depends on the maximum dimension of the test particles and their
tendency to adhere to the filter membrane. p Suspended medium (such as solvent,
dispersant, solution) should be filtered prior to sample preparation using a 0.1 or 0.2 .

(4) A typical starting sample concentration is 1 mg/ml.
(5) Use cuvette with quartz or equivalent optical-quality windows.
(6) Pre-rinse cuvette with filtered solvent at least 3 times.
(iv) Zeta Potential Analysis
(a) Equipment and Apparatus:
(1) Dynamic Light Scattering (DLS).
(2) Sample Cuvettes of zeta.
(3) Deionized water.

(b) Procedure:
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(1

)

3
“4)

&)

(6)

(7

(®)

©)

(10)

(11)
(c) Precautions:

@)

)
3)
(4)

rJ
For liquid nano-fertilizer sample, 10 ml is sonicated for one minute and used for
analysis and in case for solid nano-fertilizer, fertilizer : distilled water (1:10 ratio
suspension is prepared, sonicated for one minute.

Known standard samples (either one of the nano particles such as Ag, Au or TiO,) are
used to set the machine.

Loading Sample into the Cuvette.

Pre-rinse filter with solvent (at least 1 ml, depending on filter size and dead volume of
filter holder or cartridge).

After loading syringe with sample and inserting syringe filter, allow the first 4 drops to go
waste. Use the next 4 drops to pre-rinse the cuvette, and discard. The remainder can be
used for the sample measurement.

Load sample into cuvette using minimum amount necessary to ensure liquid level is at least
2 mm above the entrance height of the laser beam for your particular instrument
configuration.

Take care not to touch the cuvette windows with your bare hands while loading. Wipe
outside of quartz or glass cuvette with lens paper if needed.

Cap the cuvette to prevent dust contamination and solvent evaporation.
Inspect the cuvette to ensure that air bubbles are not clinging to the optical window area.
Load the sample into Dynamic Light Scattering machine.

Perform 3 to 10 independent measurements per sample.

Measurement cuvettes should be cleaned with filtered demineralized water and stored dry.
The choice of pore size depends on the maximum dimension of the test particles and their
tendency to adhere to the filter membrane. p suspending medium (such as solvent,
dispersant, solution) should be filtered prior to sample preparation using a 0.1 or 0.2

A typical starting sample concentration is 1 mg/ml.
Use cuvette with quartz or equivalent optical-quality windows.

Pre-rinse cuvette with filtered solvent at least 3 times.

(v) Viscosity Measurement:

(a)
(M
2
3)
“)
(b)
(M
2
3)
“)
)
(6)

Equipment and Apparatus:

Demineralised water.

Viscometer.

Measuring cylinder.

Bottle Adapter.

Procedure:

Calibrate the viscometer with distilled water to set the machine as 1 cps.
Viscometer Assembly.

Attach vertical pole to the base using the wrench provided in the case.
Attach the viscometer to the vertical pole.

Connect power cable to the viscometer.

Turn on the viscometer and calibrate.
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(7) Starting up — Select and attach reqlllir'edLs{)indle. 69
(8) Raise the viscometer to the highest level using a screw on the vertical pole.

(9) Place beaker with liquid under the spindle.

(10) Lower the viscometer until the spindle is submerged to the spindle’s mark.

(11) Viscometer Operation:- This depend on the software of the instrument make. The analyst
should follow the manufacturer's operating instructions for a particular instrument. Set the
viscometer using distilled water to measure 1cps at room temperature.

(c) Precautions:
(1) Wait for 30-60 sec before reading.
(2) Good results are in range 60%-80% of torque.

(3) Results depend on beaker and volume of liquid so use the same beakers for comparison
measurements. Viscosity of a Liquid nano-fertilizer N is measured directly.

(4) For solid nano-fertilizer, fertilizer: water suspension should be in 1:10 ratio with distilled
water.

(vi) Measurement of pH
(a) Apparatus:
pH meter, vacuum pump, beaker, pipette, glass rod, china dish, spatula etc.
(b) Reagents:

Buffer solutions of pH 4.0, 7.0 and 9.2: One buffer tablet of the respective pH  is dissolved in water
and the volume is made to 100 ml.

(©) Procedure:

(1) Take 10 ml of liquid sample, homogenise it and take the pH measurement. For solid /
powder samples (1 g dry sample / 10 ml water) homogenisation or ultrasonic agitation of
the sample for 1 minute followed by pH measurement should be taken after settling of the
samples

(2) pH meter is set at room temperature and calibrated by immersing theelectrodes in different
buffer solutions of pH 4.0, 7.0 and 9.2.

(3) Take the beaker of homogenised samples and dip the electrodes into it and note the pH
reading.

(4) After each determination the electrodes must be washed with distilled water and wiped out
by ordinary filter paper.

(d) Precautions:
@) Proper homogenisation / sonication must be done.
) The glass and reference electrode of pH meter should always remain dipped in
water.
3) Buffer solutions should be prepared accurately and stored well in glass container.

4) It is desirable to prepare fresh buffer solutions after few days. Connect the pH
meter to the stabilizer to avoid the fluctuations in pH readings. Adjust the temperature
knob of pH meter at room temperature for correct pH determination”.

4. In Schedule IV, Part-A, after serial number 9 and the entries relating thereto, the following serial
numbers and entries shall be inserted namely,-

“10. Liquid Fermented Organic manure
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S.No.

Parameters

Specifications

@)

Moisture, per cent. by weight

90-97

(i)

Total organic Carbon per cent. by weight
minimum

14 (on dry basis)

(iii) Total N, P,Os and K,O nutrient minimum 1.2 (on dry basis)

(iv) C:N <20

(v) pH 6.5-8.0

(vi) Conductivity (as dsm™) not more than 4

(vii) Heavy Metal content mg/kg
Arsenic As (As,03) 10 (on dry basis)
Cadmium (as Cd) 5 (on dry basis)
Chromium (as Cr) 50(on dry basis)
Copper (as Cu) 300(on dry basis)
Mercury as Hg 0.15(on dry basis)
Lead as Pb 50 (on dry basis)
Zinc as Zn 1000 (on dry basis)

[F.No. 2-6/2020 Fert.Law]

NEERAJA ADDIDAM, Jt. Secy.

Note: The principal Order was published in the Gazette of India vide number G.S.R. 758(E) dated the

25th September, 1985 and last amended vide number S.O 884(E) dated 24th February, 2021.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. iAUAR:L\IE?/ESAM




ANNEXURE-E

7T ITS TESTING LABORATORY PRIVATE I.II“IITET.)7 '

Laboratory: A-114, Sector-80, Phase-ll Noida, Gautam Budh Nagar - 201305, (U.P.)
(An ISO 9001: 2015, ISO 14001:2015 & ISO 45001:2018 Certified Laboratory) Tc mu
Recognised by MOEF & CC( Ministry of Environment Forest and Climate Change)
Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itirclab@gmail.com
+91 9911659800, 9305780312, 09958849764, 07210888634

ITS Laboratary

Test Report of Report Code Date of Issue
FLY ASH MS-100324-11 15/03/2024

Issued To: M/S. BAJAJ HINDUSTHAN SUGAR LTD (DISTILLARY UNIT)
GANGNAULL, P.O-, TANSHIPUR,
DISTRICT. -SAHARANPUR (U.P) - INDIA

Sample Received On 1 10/03/2024
Sample Description :  Incineration Boiler Fly Ash
Sample Drawn By : ITS Laboratory Representative (Mr. Amit Sharma)
Sample Quantity & Packaging ¢ 1.0 Kgin Zip Poly bag
Analysis Duration : 10/03/2024 to 15/03/2024
ANALYSIS TEST RESULTS
S.No. Parameters Protocol Used Results
1 pH 1S:2720(Part-26) 7.34
2. | Electrical Conductivity at 25°C ( dsm™) 1S:2720(Part-21) 1.7
3. | Loss of ignition (% by mass) 1S:4032:1985 2.81
4 Potassium (as K) ( % by mass) USEPA-3050B Followed by 27.88
FPM
5. | Potassium Oxide (as K20) (% by mass) USEPA-3050B Followed by 33.52
FPM
6. | Phosphate Content ( as P205) ( % by mass) 1S:3025 (Part-31):1988 0.025
7. | Total Nitrogen Content (% by mass) 1S:1350(Pt-IV/ Sec-1) 2011 0.27

Terms & Conditions :

ek Test reports are vaIu;l only for the samples tested in our laboratory. 2. Samples WI" destroyed as per quality policy.
- 3. Any complaints about the report should be communicated in writing w1thm 7 days.
4. Total Ilablilty or our laboratory is limited to mvmced amount.




. ITS TESTING LABORATORY PRIVATE I.IMITED

Laboratory: A-114, Sector-80, Phase-Il Noida, Gautam Budh Nagar - 201305, (U.P.)
(An 1SO 9001: 2015, ISO 14001:2015 & I1SO 45001:2018 Certified Laboratory)
Recognised by MOEF & CC( Ministry of Environment Forest and Climate Change)
Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itirclab@gmail.com
+91 9911659800, 9305780312, 09958849764, 07210888634

TC-11181

Test Report of Report Code Date of Issue
BOTTOM ASH MS-100324-10 15/03/2024

Issued To: M/S. BAJAJ HINDUSTHAN SUGAR LTD (DISTILLARY UNIT)
GANGNAULI, P.O-, TANSHIPUR,
DISTRICT. -SAHARANPUR (U.P) - INDIA

Sample Received On : 10/03/2024
Sample Description ¢ Incineration Boiler Bottom Ash
Sample Drawn By :  ITS Laboratory Representative (Mr. Amit Sharma)
Sample Quantity & Packaging : 1.0 Kgin Zip Poly Bag
Analysis Duration : 10/03/2024 to 15/03/2024
ANALYSIS TEST RESULTS
S.No. Parameters Protocol Used Results
1 pH 1S:2720(Part-26) 7.76
2. | Electrical Conductivity at 25°C (dsm™) 1S:2720(Part-21) 1.5
3. | Loss of Ignition (% by mass) 1S:4032:1985 5.68
4 Potassium (as K) (% by mass) USEPA-3050B Followed by 12.44
FPM
5. | Potassium Oxide (as K20) (% by mass) US EPA-305B Followed by 14.90
FPM
6. | Phosphate Content ( as P205) (% by mass) 1S:3025(Part-31):1988 0.020
7. Total Nitrogen Content ( % by mass) 1S:1350(Pt-1V/ Sec-1) 2011 0.24

Terms & Conditions :

1. Test reports are valld only for the samples tested in our Iaboratory 2. Samples will destroyed as per quality policy.
3. Any complaints about the report should be communicated in writing within 7 days.
4. Total liability or our laboratory is limited to mvmced amount.
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" Incinerator boiler ash status - Gangnauli Distillery

St i sependion . 2022-23 2023-24 (up to 31.03.24)

Generation Sale Generation Sale
1 |Boltom ash 9775.80  9775.80 4865.86 4865.86
2 [Fly ash 8470.01 £470.01 440598 4405.98
Total | 18245.81 18245.81 9271.84 9271.84

(V.P Gaur]
Vice Pfamdent-Dtshliary
Bajaj Hindusthan Sugar Ltd.

Gangnauli (Saharanpur)
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“ *ITS TESTING LABORATORY PRIVATE LIMITED

Laboratory: A-114, Sector-80, Phase-ll Noida, Gautam Budh Nagar - 201305, (U.P.)
(An ISO 9001: 2015, ISO 14001:2015 & ISO 45001:2018 Certified Laboratory)

Recognised by MOEF & CC( Ministry of Environment Forest and Climate Change)

Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itlrclab@gmail.com

+91 9911659800, 9305780312, 09958849764, 07210888634

Test Report of Report Code Date of Issue
PRESSMUD MS-100324-13 15/03/2024
Issued To: M/S. BAJAJ HINDUSTHAN SUGAR LTD (SUGAR UNIT)

GANGNAULL P.O-, TANSHIPUR,
DISTRICT. -SAHARANPUR (U.P) - INDIA

Sample Received On
Sample Description

10/03/2024
Press Mud

Sample Drawn By ITS Laboratory Representative (Mr. Amit Sharma)
Sample Quantity & Packaging 1.0 Kg in Zip Poly Bag
Analysis Duration 10/03/2024 to 15/03/2024
ANALYSIS TEST RESULTS
S.No. Parameters Protocol Used Results
1. |[pH 1S:2720(Part-26) 6.70
2. | Electrical Conductivity at 25°C (dsm™) 1S:2720(Part-21) 1.36
3. | Total Organic Carbon ( % by mass) 1S:2720 (P-21) 18.3
4. | Total Nitrogen Content (% by mass) IS:1350(Pt-IV/ Sec-1) 2011 0.82
5. C/N Ratio By calculation 22.3
6. | Total potassium (% by mass) USEPA-3050B Followed by 0.78
FPM
7. | Total phosphorous % by mass 1S:3025 Part-31 :1988 1.3
8. | Total Sulphur (% by mass) 1S:3025 Part-24 :1986 0.32
9. | Copper (as Cu) % (by Mass) USEPA-3050B Followed by 0.04
AAS
10 | Zinc (as Zn) (% by Mass USEPA-3050B Followed by 0.15

Terms & Conditions :
1. Test reports are valid only for the samples tested in our Iaboratory 2. Samples will destroyed as per quality policy.
3. Any complaints about the report should be communicated in writing \mthln 7 days.
4. Total |Iablllty or our laboratory is limited to invoiced amount.




%ﬁEXURE-H 106

Opening Stock Production Sale Qty

Date (New Press Mud) (New Press Mud) (New Press Mud)
01.03.2024 - 1,980.20 1,980.20
02.03.2024 - 2,332.50 2,332.50
03.03.2024 - 2,136.70 2,136.70
04.03.2024 - 1,007.90 1,007.90
05.03.2024 - 1,545.30 1,545.30
06.03.2024 - 2,357.70 2,357.70
07.03.2024 - 2,377.70 2,377.70
08.03.2024 - 2,529.40 2,529.40
09.03.2024 - 2,625.40 2,625.40
10.03.2024 - 2,418.90 2,418.90
11.03.2024 - 2,318.30 2,318.30
12.03.2024 - 1,149.00 1,149.00
13.03.2024 - 2,565.80 2,565.80
14.03.2024 - 1,159.70 1,159.70
15.03.2024 - 2,210.60 2,210.60
16.03.2024 - 2,265.60 2,265.60
17.03.2024 - 212.70 212.70
18.03.2024 - -
19.03.2024 - -
20.03.2024 - -
21.03.2024 - -
22.03.2024 - -
23.03.2024 - -
24.03.2024 - -
25.03.2024 - -
26.03.2024 - -
27.03.2024 - -
28.03.2024 - -
29.03.2024 - -
30.03.2024 - -
31.03.2024 - -

| | 33,193.40 | 33,193.40 |




Closing Stock No. Of
(New Press Mud) | UOM Vehicle
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Sludge
drying
beds

Udtreated

effiuent Bar Screen

16 Days holding
capacity Lagoon

Treated water
irrigation of green
belt & farmers field

Troated water
sump

| Flow
| hoter

ETP PROCESS FLOW

DIAGRAM
BAJAJ HINDUSTHAN SUGAR
LTD. GANGNAULT

—

Primary
Clarifier

SAHARANPUR
Qil & Grease
saparator Chemical

mixing tank

B Diffused Aeration
system 200 Nos of
diffuser installed

inside the aeration

tank

Aeration Tank

Nos 40 HP

m

each

Al Bigwer two MCC

Pane!
Room

ETP
Laboratary
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GROUND WATER
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ANNEXURE-K

BAJAT HINDUSTHAN SUGAR LTD, DISTILLERY UNIT, GANGNAULI (SAHARANPUR)

ZLD PROCESS FLOW DIAGRAM
Cooling
lowers
l Molases | I Towreet ftram
Bl )
l l Treated CPU water abter LV vl sk up water
breatment.
CPU RO Plant
Fermentation
) ot
from CPU
Water for ¢
SCRAFO
D rilbatbon
Spem Wath Process
Condensile

[ T
Spentwash  fe—| Fraporaior (Flubex)
wapHIrs

I Tiarbme Exhanst steam

Two elfec) Tnlegrated

o

Concentrated Spent Wash ]

Witer to DM Bailsx
plant for Hoiler
ke

Cal cleaning in
— MEE
l Raw waler ]

Mualts Effect Evaporator

Slop to Boiler

Provess Condensuts to CPU

A Rejerd

i wrashy fram Dbd

Blant
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Yearly Total treated water balance with respect to land available for
irrigation and loading rates for Sandy loam textures:

S. |Land Area | Area Water |Irriga | Avera | Water
No. | Particular | (Hec | availab | Loadin | tion ge Requirem
t.) le g interv | Crush | ent
at 70% | KL/He | al ing KL/annu
land ct. (days) | days | m
efficie | Sandy
ncy Loam
(Hect.)
1. |Lawn & 15 |10.5 200 10 140 29400
green belt
of the
factory
2. | Farmer 200 | 140 200 15 140 261333
land
(Sugarcan
e)
3. | Wheat 50 |35 200 25 140 39200
265 | 185.5 Total 329933




GROUND WATER
(583 M)

2199 ANNEXURE-M

BAJAJ HINDUSTHAN SUGAR LTD. DISTILLERY UNTT, GANGNAULT (SAHARANPUR)
WATER AND EFFLUENT BALANCE WITH C-HEAVY MOLASSES @ 137 KLPD

27.0 M3 Caustic wash

Cooling
towers

A\ 4

Molasses 432 M3 Direct Steam 24 MT y
from DM Plant r
15.0m3 526.0 M3 Make
v Blow down up water
312 M3 for molasses dilution 231 m3 Treated water Y Y
= < CPU RO Plant
|  Eermentation 873 M3 >
20 M3 Fermenter washing/Lab 1453M3 [~ 642 M3 from CPU
- P Treated
A Total Feed : 672
\4 110M3
SCR+FO 30 M3 o| spent lees Treated : 526
g Distillation Reject : 146 M3
5.0 M3 for 1700 M3 R Spent Wash 324 M3 Process
washing. 1453 M3 Condensate
\ 4
¥ r A
v Two effect Integrated
Product Spentwash  1«—|  Evaporator (Flubex)
——— vapours 131M3
137 KL/dav 1453 M3 146 M3 RO Reject
Direct steam 81 MT
y 15.0 M3 Acid wash
Concentrated Spent Wash from DM Plant
> 998 M3
138 M3 for Boiler
Boiler make up
L Multi Effect Evaporator
Cal. cleaning in > 1076 M3
MEE ——
78 M3 Raw water
A \ 4

376 M3 slop to
Boiler

700 M3 Process Condensate
to CPU
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https://drive.google.com/file/d/1k2jlqqy8SI8zjZrmuHNsdtKphXOFIOkb/view?usp=drive_web
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n GPS Map Camera

Saharanpur, Uttar Pradesh, India

Bajaj Hindusthan Limited, Sugar Mill, Gagnauli, RH5R+CQF, Uttar
Pradesh 247554, India

Lat 29.808758°

Long 77.592241°

04/04/24 06:55 PM GMT +05:30
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ANNEXURE-Q

Date: March {5, 2024

M/s Star O&M

204-A, Nyay Khand -I

Indirapuram, Ghaziabad

E-mail- star@staroandm.com

Kind attention: Mr. idris, Mobile No: 9810091563

Subject: Design,_Supply, Erection, Fabrication & Installation of Spiral Ladder at Bajaj Hindusthan Sugar
Limited, Gangnauli Saharanpur in Uttar Pradesh.

Reference: Subsequent discussion dated 12.3.24

We are pleased to place our Letter of Intent (LOI) for subject job as follows:

128

Iltem Description | QTY | UOM | M/s Star O&M (Mr. Idris, Mobile No: 9810091563)
A B C D
Erection/in | Total cost | Freight GST 18% on | GST 5% | Total cost
Supply | stallation Cost Erection on (A+B+C+D)
and freight
installation
Design,  Supply, | 30 MTR | 28333 4400 1011990 15000 182158 750 1209898
Erection,
Fabrication &
Installation of
Spiral Ladder

1)
2)
3)
4)

5)

Bajaj Hindusthan Sugar Ltd.

Office : TC - 13, Vibhuti Khand, Gomti Nagar, Lucknow- 226010

Tel: + 91-522-2720852, 2721872 | Fax: +91-522-2728642

Regd. Office : Golagokarannath, Lakhimpur-Kheri, District Kheri Uttar Pradesh - 262 802

Tel: + 91-5876-233754/5/7/8, 233403 | Fax: +91-5874-233401 | E-mail : investars@bajajhindusthan.com | CIN: L15420UP1931PLC0A5243

Price: As Mentioned,

Commercial terms and conditions is annexed herewith as Annexure A

Completion Period: 31* July 2024

This Letter of Intent does not entitle you to any rights against us whatsoever. Further we shall not
be liable for any damages, claims etc. of any nature in respect to this Letter of intent, raised by you
or any third party or anybody claiming under you.

In case of any repugnance, inconsistency etc. between this Letter of intent and the Purchase Order
to be issued by us, the purchase order shall prevail, regarding which our decision including any

interpretation thereof, shall be final and binding on you.

Daja)

GROUP

THINK TOMORROW
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6) This Letter of Intent is subject to the exclusive jurisdiction of competent courts at LUCKNOW, Uttar
Pradesh.

Please sign the duplicate copy of this letter as a token of your acceptance of the same.

Thanking you,

For Bajaj Hindusthan Sugar Ltd

pasi

(Authorized Signatory)

Annexure -A
BHL/COMM/LOI/2023-24 Date: 15. 03. 2024
DESCRIPTION " COMMERCIAL TERMS "
BASIC PRICE Total Rs. 1209898 (Rupees Twelve Lakh Nine Thousand Eight Hundred Ninety

Eight Only) (Includes Design, Supply, Fabrication, Erection & Installation, GST
and Freight)

GST Inclusive

DRAWING In Vendor Scope (You will provide us detail Drawing for Each Ladder)
COMPLETION PERIOD 31 st July 2024

OTHER T&C As per Our Formal Order

PAYMENT TERMS 60% After receipt of complete material at site and balance after completion

of job in all respect duly certified by our site in charge.




The ETP inlet outlet analysis report by CPCB is delineated below:
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Sampling
location

Parameters

pH

Colour

SS

TDS

Chloride

Sulphate

CcoD

BOD

At inlet of
ETP

4.35

350

118

2137

86

291

0&G

1347

777

Outlet of
ETP

7.56

30

2.44

1137

110

104

8.34

46.8

6.47

Lagoon
(Storage
of ETP
Treated
Water

7-52

25

5.20

932

58

58

33.8

555

Discharge
standard
for
disposal
on land

5.5-8.5

100

2100

10

100




69

i 71 |
11-Nov-23 67 _ 355
12-Nov-23. 67 = 3
13-Nov-23 6.9 35
14-Nov-23 68 e
15-Nov-23 6.9 ECI
16-Nov-23 69 345
17-Nov-23 7 36
18-Nov-23 71 2
19-Nov-23 7
20-Nov-23 7.2 i
21-Nov-23 7.1
22-Nov-23 6.9
23-Nov-23 -
24-Nov-23 |
26-Nov-23 |
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17-Dec-23 5
18-Dec-23 0
— A

20-Dec-23 |

21-Dec-23

2l

22-Dec-23

| 23-Dec-23
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23-Feb-24
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25-Feb-24

26-Feb-24
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ANNEXURE-T 13

. ITS TESTING LABORATORY PRIVATE LIMITED

Laboratory: A-114, Sector-80, Phase-ll Noida, Gautam Budh Nagar - 201305, (U.P.)
(An ISO 9001: 2015, ISO 14001:2015 & ISO 45001:2018 Certified Laboratory)
Recognised by MOEF & CC( Ministry of Environment Forest and Climate Change)
Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itirclab@gmail.com
+91 9911659800, 9305780312, 09958849764, 07210888634

TC-11181

Test Report of Report Code Date of Issue
Waste Water WW-140224-12 19/02/2024
Issued To M/S. BAJAJ HINDUSTHAN SUAGR LTD.
SUGAR UNIT-GANGNAULIL, P.O.-TANSHIPUR, DISTT- SAHARANPUR
(U.P) INDIA
SAMPLING & ANALYSIS DATA
Sample Received On ¢ 14/02/2024
Sample Drawn By : Mr. ITS Laboratory Representative (Mr.
Sample Drawn On 1 Amardeep Chauhan)
14/02/2024
Sample Description :  STP Outlet Water
Sample Quantity/Packing detail : 2 lit/Plastic Cane & 500 ml Sterilized Bottle
Analysis Duration 1 14/02/2024 to 19/02/2024
ANALYSIS TEST RESULTS
S.No | Parameter Test Method | Results | Units | Standard (Effluents
discharge in stream)
1. pH 1S:3025(Part-11) 732 - 6.5-9.0
2. Total Suspended Solid (TSS) 1S:3025(Part-17) 6.1 mg/l 20 max
3. | Chemical Oxygen Demand (COD) | 1S:3025(Part-58) | 38.0 mg/l 50 max
4. Biological Oxygen Demand(as O2) | 1S:3025(Part-44) 9.0 mg/] 10 max
5. | Total Nitrogen (as N) IS: 3025 (P- 34) 2.62 10 max
me/l
Ammonical Nitrogen (NH4-N) | IS: 3025 (P- 34) 0.59 mg/l 5.0 max
7. | Phosphorus (as P) IS: 3025 (P-31) 0.42 mg/1 1.0 max
8. | Faecal Coliform (MPN/100ML) IS: 1622:1981 52 - <100 MPN/100ML

Notification — As per MoEF & CC Gazette Dated 13.10.2017

5% Terms & Conditions:
- 1. Test reports are valid only for the samples tested in our laboratory. 2. Samples will destroyed as per quality policy.
3. Any complaints about the report should be communicated in writing within 7 days -
. 4. Total I|ab|I|ty or our laboratory is limited to invoiced amount




y Laboratory: A-114, Sector-80, Phase-ll Noida, Gautam Budh Nagar - 201305, (U.P.)
((E%) X (An ISO 9001: 2015, ISO 14001:2015 & ISO 45001:2018 Certified Laboratory)
Recognised by MOEF & CC( Ministry of Environment Forest and Climate Change)
Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itirclab@gmail.com
+91 9911659800, 9305780312, 09958849764, 07210888634

ITS Laboratory

Test Report of Report Code Date of Issue
Waste Water WW-130324-13 18/03/2024
Issued To M/S. BAJAJ HINDUSTHAN SUAGR LTD.
SUGAR UNIT-GANGNAULL P.O.-TANSHIPUR, DISTT- SAHARANPUR
(U.P) INDIA
SAMPLING & ANALYSIS DATA
Sample Received On 1 13/03/2024
Sample Drawn By :  Mr. ITS Laboratory Representative (Mr. K K
Sample Drawn On :  Sharma)
13/03/2024
Sample Description :  STP Outlet Water
Sample Quantity/Packing detail 1 2 lit/Plastic Cane & 500 ml Sterilized Bottle
Analysis Duration : 13/03/2024 to 18/03/2024
ANALYSIS TEST RESULTS
S.No | Parameter Test Method | Results | Units | Standard (Effluents
discharge in stream)
L. pH IS:3025(Part-11) 7.26 - 6.5-9.0
2 Total Suspended Solid (TSS) 1S:3025(Part-17) 5.8 mg/l 20 max
3. Chemical Oxygen Demand (COD) | 1S:3025(Part-58) 348 mg/l 50 max
4, Biological Oxygen Demand(as O,) | 1S:3025(Part-44) 8.0 mg/1 10 max
5. | Total Nitrogen (as N) 1S: 3025 (P- 34) 2.32 10 max
mg/I
Ammonical Nitrogen (NH4-N) | IS: 3025 (P- 34) 0.51 mg/1 5.0 max
7. | Phosphorus (as P) IS: 3025 (P- 31) 0.40 mg/1 1.0 max
8. | Faecal Coliform (MPN/100ML) IS: 1622:1981 58 - <100 MPN/100ML

Notification — As per MoEF & CC Gazette Dated 13.10.2017

Terms & Conditions :

1. Test reports are valid only for the samples tested in our laboratory. 2. Samples will destroyed as per quality pollcy
3. Any complaints about the report should be communicated in writing within 7 days. ;
4. Total liability or our laboratory is limited to invoiced amount.




ITS Laboratory

ITS TESTING LABORATORY (P) LT:

Laboratory: A-114, Sector-80, Phase-Il Noida, Gautam Budh Nagar - 201305, (U.P.)
(An 1SO 9001: 2015, ISO 14001:2015 & ISO 45001:2018 Certified Laboratory)
MOEF & CC (Ministry of Environment Forest & Climate Change)
Website: www.itslab.in, Email: contact@itslab.in, itirclab@gmail.com, info@itslab.in, itirclab@gmail.com

TC-11181

+91 9911659800, 9305780312, 09958849764, 07210888634

Test Report of Report Code Date of Issue
Waste Water WW-110124-10 17/01/2024
Issued To M/S. BAJAJ HINDUSTHAN SUAGR LTD.
SUGAR UNIT-GANGNAULIL P.O.-TANSHIPUR, DISTT- SAHARANPUR
(U.P) INDIA
SAMPLING & ANALYSIS DATA
Sample Received On 1 11/01/2024
Sample Drawn By Mr. ITS Laboratory Representative (Mr. Amit
Sample Drawn On Sharma)
11/01/2024
Sample Description STP Outlet Water
Sample Quantity/Packing detail 2 lit/Plastic Cane & 500 ml Sterilized Bottle
Analysis Duration 11/01/2024 to 17/01/2024
ANALYSIS TEST RESULTS
S.No | Parameter Test Method | Results | Units | Standard (Effluents
discharge in stream)

& pH 1S:3025(Part-11) 7.46 - 6.5-9.0

2. Total Suspended Solid (TSS) 1S:3025(Part-17) 5.2 mg/] 20 max

3 Chemical Oxygen Demand (COD) | IS:3025(Part-58) 36.0 mg/] 50 max

4, Biological Oxygen Demand(as O;) | IS:3025(Part-44) 8.6 mg/l 10 max

5. | Total Nitrogen (as N) IS: 3025 (P- 34) 2.54 10 max

mg/l

6. | Ammonical Nitrogen (NH4-N) | IS: 3025 (P-34) | 0.52 mg/l 5.0 max

7. | Phosphorus (as P) IS: 3025 (P-31) | 0.48 mg/l 1.0 max

8. | Faecal Coliform (MPN/100ML) IS: 1622:1981 60.0 - <100 MPN/100ML

Notification — As per MoEF & CC Gazette Dated 13.10.2017

Terms & Conditions :
1. Test reports are valid only for the samples tested in our laboratory. 2. Samples will destroyed as per quality policy.
3. Any complaints about the report should be communicated in writing within 7 days.
4. Total liability or our laboratory is limited to invoiced amount.
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KCPL SPUR HARIDWAR HIGHWAY PRIVAT LIMITED

Registered Office: 8901, 9" Floor, Galden Neights, Green Wood City, Near Subharti University, Mesrut 250002

CIN: U45400UP2022PTC155392 oEmail:kepl. 795 @gmail comePhone No.: 0121- 2435359
KCPL/2023-24/SO/SPUR-HARIDWAR/1404 m 15.12.2023
A H
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KCPL Spur Haridwar Highway Private Limited, Sidiki Jabreda Marg, Km. 10 Akbarpur,
Kheda Mugal, Tehsil Deoband Distt. Saharanpur (U.P)
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Dec, 15-2023
# Date Headline Media Source Edi/Prog Byline
1 15-DEC Ash of Bajaj Sugar Mill's became a boon  Print Rashtriya Sahara Lucknow NA
for farmers
2 15-DEC Bajaj plant's ash became a boon for Print Lucknow Reader Lucknow NA
farmers
3  15-DEC Sugar mill ash became a boon for Print Dainik Hint Ghaziabad NA

farmers
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ASH OF BAJA) SUGAR MILL'S BECAME A BOON FOR FARMERS

15-12-2023 | Rashtriya Sahara | Lucknow
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BAJA) PLANT'S ASH BECAME A BOON FOR FARMERS
15-12-2023 | Lucknow Reader | Lucknow
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SUGAR MILL ASH BECAME A BOON FOR FARMERS
15-12-2023 | Dainik Hint | Ghaziabad
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FICCI RESEARCH ]

ANNEXURE-W

ANALYSIS CENTRE

FICCI

PLOT 2A, SECTOR-8, DWARKA, NEW DELHI-110077 Fax: 91-11-25360802 Tel: 91-11-45333500-“':'

F R Ac E-mail : info@fraclabs.org, Website : www.fraclabs.org
TC-5275
TEST REPORT 1 4 4
*lssued To: ULR : TC527523000017627F
Bajaj Hindusthan Sugar Ltd. Reg. No : FRACAN/2312180018
Unit:Gangnauli Sugar, Tehsil Decband-247551, Saharanpur, UP *Your Ref. No : TRF
*Letter/TRF Dated P 1811212023
Kind Att. ;: Mr. Mehkar Singh Date of Issue T O26M202023
Date of Sample Recd. - 181242023
Date of Sampling - 1THM212023
Sample Condition - Mormal
*Sample Packing - Plastic Container
Dale of Sample Bogking C 181122023
Dale of Start of Analysis 1841212023
*Sample Description: Date of Complelion . 261212023
Process Water
Specification Followed - 15 10500;2012
Sampiing Method * FRAC/SOP/CHEM-MICRO/016 *Sample Qty 7+ Lir
Sampled By . Sample drawn by FRAC representative *Batch Mo - Not Specified
Sampler Name . Akash *Mig. Dats Not Specified
Product Group . Water *Exp. Date : Not Specified
*Location . A Centrifugal Machine {Production Area)
TEST RESULTS
S.No. Parameters Unit Results Desirable Limit | Permissible Limit Test Method
as PerlS as Per IS
10500:2012 10500:2012
Chemical Test Parameters
1 Colour Hazen Unit <20 Max 5.0 Max 15 15 3025 (P-4) ; 2021
2 Odour - Agreeable Agreeable Agreeable IS 3025 (P-5} . 2018
3 Taste B Agresable Agreeable Agreeable 18 3025 (P-7 & 8) - 1984
4 Turbidity NTU BLQ {LOQ- Max 1.0 Max 5 IS 3025 (P-10) : 1984
0.01)
5 Total Dissolved Solids mg/! 8.0 Max 500 Max 2000 3 3025 (P-16) 1984
6 Nitrate (as NO3) mgll | BLQ (LOG- 0.5) Max 45 No relaxation IS 3025 (P-34) : 1988
7 Tetal Hardness {as CaCO3) mgil BLQ (LOQ- 2.0} Max 200 Max 800 1S 3025 {P-21): 2009
8 Chlgride {as CI} mg#l 2.83 Max 250 Max 1000 IS 3025 {P-32) 1988
9 Sulphate (as SO4) mg/l | BLQ (LOQ- 5.0} Max 200 Max 400 IS 3025 (P-24) 1986
10 Sulphide {(as H28) mg/l BLQ (LOQ- Max 0.05 No relaxation 1S 3025 (P-29) 1986

Authorised Signatory
(o=
Amarnath Patel
Deputy OIC-Instrument

Ao
Sonika maheshwari Neeraj Smgh Adhikari

R Sr. Analyst-Microbiclogy Sr Analyst-Environment
hd Indlcales Infermation supplied by the Customer for which the laboratory has no control,
Note: 1. Sample(s) not drawn by FRAC, unless specified.

2. The result listed refers only to tested sample{s) and applicable parameters. Endorsement of product is neither inferred nor implied

. Sample(s) will be destroyed after one month of the date of issue of test report unless otherwise specified, excepl for perishable aamplEE j.’kﬁ%E
which would be destroyed immediately after issuance of report.

Page No.1 of 6

3
4, Test report shall not be reproduced except in full, without written approval from FRAC. 'a --""h" j
5. This test report in full or in part shall not be used for advertising or legal action. !!,,:"

6. FRAC will not be held responsible for the authenticity of any photocopied, forged and or parlially presented test reports. e
7
8
9.
1

1
- . .“
. This is a computer generated document with electronic signature hence does not require manual signature. E;;
. FRAC will ensure all corrective action as per cur policy In case of any discrepancy in any sample tested, FRAC liability is limited to
the amount charged against the testing of the sample.
Retesting charges will be applicable in case the results are reproducible.

0. Duplicate copy will be issued on chargeable basis.

231218001841



F,CC, FICCI RESEARCH ANALYSIS CENTRE

PLOT 2A, SECTOR-8, DWARKA, NEW DELHI-110077 Fax: 81-11-25360802 Tel: 91-11 -453335{]0-‘ :

F R Ac E-mail : info@fraclabs.org, Website : www.fraclabs.org
TC-5275
TEST REPORT 1 4 5
*lssued To: ULR : TC527523000017627F
Bajaj Hindusthan Sugar Ltd. Reg. No : FRACAN/2312180018
Unit:Gangnauli Sugar, Tehsil Deoband-247551, Saharanpur, UP *Your Ref. No : TRF
*LelterfTRF Dated T 18/12/2023
5.No. Parameters Unlt Results Desirable Limit | Permissible Limit Test Method
as Per IS as Per IS
10500:2012 10500:2012
10 0.05)
11 Fluoride (as F} mg/l BLQ (LOQ- Max 1.0 Max 1.5 1S 3025 (P-60) : 2008
0.05)
12 Total Alkalinity (as CaCO3} mg/l BLQ (LOQ- 5.0) Max 200 Max 600 IS 3025 {P-23) . 1986
13 Cyanide (as CN) mg# BLQ {(LOQ- Max 0.05 No relaxation IS 3025 {P-27) : 1986
0.02)
14 Phenolic Compounds (as mofl BLG (LOG- Max 0.001 Max 0.002 1S 3025 (P-43) : 1992
CBH50H} 0.001)
15 Anionic Detergents (as MBAS) mg/l BLQ {(LOQ- Max 0.20 Max 1.0 Annexure K of S 13428
0.05) ‘2005
16 pH Value @25°C - 84 6.5-8.5 No relaxation 1S 3025 (P-11) 1983
17 #Residual Free Chlorine mg/l BLQ (LOQ- 0.1) #in 0.2 Min 1.0 1S 3025 (P-26) 2021
18 Ammonia (as total ammonia-N} mg/l BLQ {LOQ- 0.1} Max 0.50 No relaxation 15 3025 (P-34) 1988
19 Chloramines (as Cl2) mg/l BLQ {LOQ- Max 4.0 No relaxation 15 3025 (P-26) : 2021
0.01)
20 Iron {as Fe) mafl BLQ (LOQ-0.02) Max 1.0 No relaxation 1S 3025 {P-2). 2004
21 Manganese (as Mn) mgfl BLQ {(LOQ-0.02) Max 0.1 Max 0.3 1S 3025 (P-65): 2014
22 Copper (as Cu) mg/l BLQ {1.OQ-0.02) Max 0.05 Max 1.5 1S 3025 (P-65); 2014
23 Zinc (as Zn) mg/l BLQ (LOQ-0.02) Max 5.0 Max 15 1S 3025 (P-65): 2014
24 Magnesium (Mg) mg/l BLO (LOQ-0.1) Max 30 Max 100 13 3025 (P-2), 2004
25 Lead {as Pb)} mgfl BLO Max 0.01 No relaxation 1S 3025 (P-65) 2014
(LOQ-0.002)
26 Calcium {as Ca} mg/l 0.01 Max 75 Max 200 1S 3025 (P-2): 2004
27 Selenium (as Se) mgfl BLGQ Max 0.01 No relaxation 1S 3025 (P-65).2014
{LOQ-0.002)
28 Arsaenic (as As) mg/l BLGQ Max 0,01 No relaxation 1S 3025 (P-65) 2014
(LOQ-0.002)
29 Cadmium {as Cd) mg/l BLQ Max 0.003 No relaxation 1S 3025 (P-65) 2014
{LOQ-0.002)
30 Boron {as B} mg/t BLO {LOQ-0.02) Max 0.5 Max 2.4 S 3025 (P-65) 2014

Authorised Signatory
I
}f\“\ }AIWMJ ) H ”dﬁptﬂ')"l
W/”F_
Sonika maheshwari Neeraj Singh Adhikari Amarnath Patel
; Sr. Analyst-Microbiology Sr Analyst-Environment Deputy OIC-Instrument

* Indicates Information supplied by the Customer for which the laboratory has no control. .
Note: 1. Sample(s) not drawn by FRAC, unless specified. Page No.2 of 6

2, The result listed refers only to tested sample{s) and applicable parameters. Endorsement of product is neither inferred nor implied. ‘
. Sample(s) will be destroyed after one month of the date of issue of test reporl unless otherwise specified, excepl for perishable sampl & D

3
which would be destroyed immediately after issuance of report,

4. Test report shall not be reproduced except in full, without written approval from FRAC. "'{ o
5. This test report in full or in part shall not be usad for advertising or legal action. L

8. FRAC will not be held responsible for the authenticity of any photacopied, forged and or partially presented test reports. -
7
8
9.
1

. This is a computer generated document with electronic signalure hence does not require manual signature. E]:_r

. FRAC will ensure all corrective action as per our policy in case of any discrepancy in any sample tested, FRAC liability is limited to
the amount charged against the testing of the sample. 2312180018-2
Retesting charges will be applicable in case the results are reproducible,

(. Duplicate copy will be issuad on chargeable basis,
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FICCI RESEARCARANALYSIS CENTRE

PLOT 2A, SECTOR-8, DWARKA, NEW DELHI-110077 Fax: 91-11-25360802 Tel: 91 -11-45333500-)

FR Ac E-mail : info@fraclabs.org, Website : www.fraclabs.org
TC-5275
TEST REPORT
*lssued To: ULR : TC527523000017627F
Bajaj Hindusthan Sugar Ltd. Reg. No : FRACA2312180018
Unit: Gangnauli Sugar, Tehsil Deoband-247551, Saharanpur, UP *Your Ref. No : TRF
*LetterfTRF Dated © 18/12/2023
S.No. Parameters Unit Results Deslrable Limit | Permissible Limit Test Method
as Per IS as Per 1S
10500:2012 10500:2012
31 Molybdenum (as Mao) maoil BLO Max ©.07 No relaxation 1§ 3025 {P-65): 2014
{LOQ-0.002)
32 Chromium (as Cn) mg/l BLQ {LOQ-0.02) Max 0.05 No relaxation 1S 3025 (P-65): 2014
33 Aluminum (as Al) mg/l BLQ (LOQ-0.02) Max 0.03 Max .2 1S 3025 (P-65): 2014
34 Mercury (as Hg) mg/l BLQ Max 0.001 No relaxation IS 3025 (P-65) 2014
{LOQ-0.0005)
35 Barlum (s Ba) mg/l  |BLQ (LOQ-0.02) Max 0.7 No relaxation (S 3025 (P-65): 2014
36 Mickal (as Ni) mg/fl BLQ Max 0.02 No relaxation IS 3025 (P-65) 2014 -
(LOQ-0.002)
37 Silver (as Ag) mg/l BLG Max ©.1 No relaxation 1S 3025 (P-65): 2014
(LOG-0.002)
38 Uranium mgfl BLG Max 0.03 No relaxation 1S 3025 (P-65): 2014
(LOQ-0.002)
39 Mineral il mafl BLO{LOQ-0.4) fax 1.0 No relaxation Clause 6 of IS 3025 (P-39)
2021
PCB
40 2,2,5-Trichlorobiphenyl mg/l BLO{LOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05} Edition2017
4 2,4,4-TrichloroBiphenyl mg/l BLO(LOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05) Edition 2017
42 2.4,5-TrichloroBiphenyl g/l BLQ(LOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05) Edition 2017
43 2,2,3,5-TetrachloroBiphenyl mofl BLQ(LOG-0.000 Max 0,0005 No relaxation APHA 6630 23rd
05) Edition:2017
L 2,2,5,5-TetrachloroBiphenyl mofl BLQ(LOQ-0,000 Max 0.0005 No relaxation APHA 6630 23rd -
05) Edition: 2017
45 2,2,4,5.5-PentachloroBiphenyl mg/l BLCKLOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05) Edition: 2017
46 2,3.4,4,5- PentachloroBiphenyl mg/l BLQ{LOQ-0.000 Max 0.0005 No relaxation APHA 8630 23rd
05} Edition:2017
a7 2,2,3,4,4.5- HexachloroBipheny! mg/l BLQ{LOQ-0.000 Mayx 0.0005 No relaxation APHA 6630 23rd

T4
2
3
4
5
8.
7
8
9.
1

o\Q/

7

Sonika maheshwari

Sr. Analyst-Microbiology
ndicates Information supplied by the Customer for which the laboratory has ne contrel.

Sampie(s) not drawn by FRAC, unless specified.

@AJ Yt
Neeraj Singh Adhikari
Sr Analyst-Environment

which would be destroyed immediately after issuance of report.

. Tesl report shall not be reproduced excepl in full, without written approval from FRAC.
. This test report in full or in part shail nol be used for advertising or tegal action.

FRAC will not be held responsible for the authenticity of any photocopied, forged and or partiaily presented lest reports.
. This is a computer generated document with electronic signature hence does not require manual signature.
FRAC will ensure all corrective action as per our policy in case of any discrepancy in any sample tested, FRAC liability is limiled to
the amount charged against the testing of the sample.

Relesting charges will be applicable in case the results are reproducible.

0. Duplicate copy will be issued on chargeable hasis.

Authorised Signatory

qﬂfk‘L

MumJ

Amarnath Patel
Deputy OIC-Instrument

Page No.3 of 6

A

. The result listed refers only to tested sample{s) and applicable parameters, Endorsement of product is neither inferred nor implied.
. Sample(s) will be destroyed after one month of the date of issue of test report unless otherwise specified, except for perishable sar npi@

2312180018-3
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*Issued To:

Bajaj Hindusthan Sugar Ltd.
Unit:Gangnauli Sugar, Tehsil Deoband-247551, Saharanpur, UP

PLOT 2A, SECTOR-8, DWARKA, NEW DELHI-110077 Fax: 91-11-25360802 Tel: 91-11-45333500- 540

E-mail : info@fraclabs.org, Website : www.fraclabs.org

TEST REPORT
ULR : TC527523000017627F

Reg. No

*Your Ref. No

*Letter/TRF Dated

TC-5275

147

» FRACAN/2312180018

. TRF

1181212023

Sonika maheshwari
Sr. Analyst-Microbiology

@)&Lﬁ”w }
Neeraj Singh Adhikari

Sr Analyst-Environment
* Indicates Information supplied by the Custormer for which the laboratory has no control.

(ro ==

S.No. Parameters Unit Results Desirable Limit | Permissible Limit Test Method
as Per IS as Per IS
10600:2012 10500:2012
47 05) Edition:2017 '
48 2,2,3,4 5,6-HexachloroBiphenyl mg/l BLQ{LOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05) Edition:2017
49 2,2,4,4,5,5- HexachloroBiphenyl mo/l BLCKLOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05) Edition: 2017
50 2,2, 3,4,4,5 5-HeptachloroBiphenyl mg/l BLQ(LOQ-0.000 Max 0.0005 No relaxation APHA 6630 23rd
05) Edition; 2017
51 2.2,3,3.4,4,5 5-Octachlorobipheny | mg/l | BLQ(LOQ-.000|  Max 0.0005 No relaxation ~ APHA 5630 23rd
| 05) Edition: 2017
PAH -
52 Naphthalene mg/l BLQ{LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017
05)
53 Acenaphthylene mg/l BLQ{LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2(? 7
05}
54 Acenaphthene mai BLOLOQ-0.000 Max 0.0001 No relaxation APHA 68440:2017
05)
55 Flourene mg/l BLQ(LOQ-0.000 Max 0.0001 No refaxation APHA 6440:2017
05)
56 Phenanthrene mg/l BLQ(LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017
05}
57 Anthracene mg/l BLCKL.OQ-0.000 Max 0.0001 No relaxation APHA 5440:2017
05)
58 Fluoranthene mg/l BLQ(LOQ-(.000 Max 0.0001 No relaxaticn APHA 64402017
05)
59 Pyrene ma/l BLQ(LOCH0.000 Max 0.0001 MNo relaxation APHA 65440:2017
05)
60 Benzo(a)anthracene mg/l BLQ(LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017
05)
61 Chrysene mg/l  |BLQILOQ-0.000|  Max 0.0001 No relaxation APHA 6440:2017
05}
62 Benzo(b)Fluoranthene ma/l BLQ{LOQ-0.000 fax 0.0001 No relaxation APHA 6440:2017
Authorised Signhatory
¢ \t}/ dﬁPM

Amarnaih Patel
Deputy OlC-Instrument

Note: 1,

Sample(s) not drawn by FRAC, unless specified. Page No.4 of 6
The result listed refers only to tested sample{s) and applicable parameters. Endorsement of product is neither inferred nor implied.

Sample(s) will be destroyed after one month of the date of issue of test report unless otherwise spacified, except for perishable sampl@l :ﬁﬁ A= [:]
which would be destroyed immediately afler issuance of report. i

Test report shall not be reproduced except in full, without written approval from FRAC.

This test report in full or in part shall not be used for advertising or legal action,

FRAC will not be held respansible for the authenticity of any photocopied, forged and or partially presented test reports.

This is a computer generated document with electronic signature hence does not reguire manual signature.,

FRAC will ensure all corrective action as per our policy in case of any discrepancy in any sample tested, FRAC liability is limited to
the amount charged against the testing of the sample.

Retesting charges will be applicable in case the results are reproducible.

0 Dupllicate copy will be issued on chargeable basis,

wn

2312130018-4
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(Ficc FICCI RESEARCH R ANALYSIS CENTRE

PLOT 2A, SECTOR-8, DWARKA, NEW DELHI-110077 Fax: 91-11-25360802 Tel: 91 -11-433335[}0-‘. 4

F R Ac .',_] E-mail : info@fraclabs.org, Website : www.fraclabs.org
TC-5275
TEST REPORT
*Issued To: ULR : TC527523000017627F
Baja] Hindusthan Sugar Ltd, Reg. No : FRACAA/2312180015
Unit:Gangnauli Sugar, Tehsil Deoband-247551, Saharanpur, UP "Your Ref. No . TRF
“Letter/TRF Dated 1181272023
3.No. Parameters Unit Results Desirable Limit | Permissible Limit Test Method
as Por IS as Per IS
10500:2012 10500:2012

62 05)
63 Benzo{k)Fluoranthene mg/l BLQ(LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017

05}
64 Benzo(a)pyrene mgfl BLQ(LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017

05}
65 Dibenzo{a,h)anthracene mg/l BLQ(LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017

05)
66 Benzo(g,h,i)perylene mg/l BLQ{LOGQ-0.000 Max 0.0001 No relaxation APHA 5440 2017

05)
67 Indene(1,2,3-cd)pyrene mg/| BLO{LOQ-0.000 Max 0.0001 No relaxation APHA 6440:2017

05}
Pesticide Residues
68 Adachlor Hgfl BLQKI.OQ-0.05) Max 20 No relaxation USEPA 525.2:1994
69 Atrazine pall BLOYLOQ-0.01) Max 2.0 No relaxation AOAC 990.06:2019
70 Aldrin Kol BLQ(LOQ-0.01) Max 0.03 No relaxation AOAC 990 06:2019
71 Dieldrin pofl BLQ(LOQ-0.01) Max 0.03 No relaxation AOAC 990.06:2019
72 Alpha HCH ugt BLQ{LOQ-0.01} tax 0.01 Mo relaxation AQAC 980.06:2019
73 Beta HCH pgf) BLQ{LCQ-0.01) Max 0.04 No relaxation AOAC 990.06:2019
74 Butachlor pafl BLGK[LOQ-0.05) Max 125 No relaxation USEPA 525.2:1994
75 Chlorpyrifos pgfl BLQ{LOQ-0.05) Max 30 Mo relaxation USEPA 525 2:1994
76 Delta HCH ugfl BLQ(LOQ-0.01) Max 0.04 No relaxation AOQAC 990 06:2019
77 2,4 dichlerophenoxyacetic acid ugll BLQ{LOQ-0.05} Max 30 No redaxation USEPA 515 1:1989
78 4,4-DDE Holl BLQ(LOQ-0.05) Max 1.0 No relaxation AOAC 990 06:2019
79 4,4-DDD wo/ BLQ(LOQ-0.05} Max 1.0 No relaxation ADAC 890 06:2019
80 4.4-DDT pgh BLC{LOQ-0.05) Max 1.0 No relaxation ADAC 990 06:2019
81 2,4-DDD pal | BLQLOQ-0.05) Max 1.0 No relaxation AOAC 990 06:2019
82 2,4-DDT bgl | BLQLOQ-0.05) Max 1.0 No relaxation AOAC 990.06:2019
83 2,4-DDE pg/l BLO{LOQ-0.05) Max 1.0 No relaxation AQAC 980.08:2019
84 Endosulphan-| Hgfl BLQ{LOQ-0.05) Max 0.4 Mo relaxation AOAC 990.06:2019
85 Endosulphan-l Hafl BLQ(LOQ-0.05) Max 0.4 No relaxation AOAC 9390.06:2019

Authorised Signatory
e’ ) P ]
a e o2
Sonika maheshwari Neeraj Singh Adhikari Amarnath Patel
; P Sr. Analyst-Microbiology Sr Analyst-Environment Deputy OIC-Instrument
N Indicales Information supplied by the Customer for which the laboratory has no control.
Note: 1, Sample{s) not drawn by FRAC, unless specified. Page No.5 of 6

2. The result listed refers only to tested sample(s) and applicable parameters. Endorsement of product is naither inferred nor implied,
3. Sample(s) will be deslroyed after one month of lhe date of issue of test report unless otherwise specified, except for perishable sampIE]:'il!?‘:ik{!;
4. Test report shall not be reproduced except in full, without writlen approval from FRAC. 4

5. This test report in full or in part shall not be used for advertising or legal action.

6. FRACG will not be held responsible for the authenticity of any photocopied, forged and or partially presented test reports.

7. Thisis a computer generated document with electronic signature hence does not require manual signature.

8

9.

1

:

which would be destroyed immediately after issuance of report. J
. FRAC will ensure all corrective action as per our palicy in case of any discrepancy in any sample tested, FRAC liability is limited to
the amount charged against the testing of the sample. 2312180018-5
Retesting charges will be applicable in case the resulls are reproducible.
0. Duplicate copy will be issued on chargeable basis.
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F R Ac _=J E-mail : info@fraclabs.org, Website : www.fraclabs.org \
TC-5275
TEST REPORT

“Issued To: ULR : TC527523000017627F

Bajaj Hindusthan Sugar Ltd. Reg. No : FRAC/AW/2312180018
Unit:Gangnauli Sugar, Tehsil Deoband-247551, Saharanpur, UP *Your Ref, Na : TRF

*Letter/TRF Dated L 18/12/2023
§.No. Parameoters Unit Results Desirable Limit | Permissible Limit Test Method
as Per IS as Per IS
10500:2012 10500:2012

86 Endosulphan Sulfate pgfl BLQ(LOQ-0.05) Wax 0.4 No relaxation AQAC 990 06:2019

87 Ethion Mafl BLC{LOQ-G.05) Max 3.0 No relaxation USEPA 168574 11993
as Gamma HCH (Lindane) Hgfl BLCKLOQ-0.05) Max 2.0 No relaxation ACAC 990.06:2019
89 Isoproturon pg/i BLO{LOQ-0.05} Max 9.0 No relaxation USEPA 532212000
a0 Malathion padl BLQ(LOQ-0.05) Max 190 No relaxation USEPA 6141A:1904

a1 Methyl Parathion pg/l | BLQ(LOQ-0.05) Max 0.3 No relaxation USEPA 8141A.1994
92 Monocrotophos pofl BLQ(LOQ-0.05) Max 1.0 No relaxation USEFA é141A 1994

93 Phorate ugfl BLOKLOQ-0.05) Max 2.0 No relaxation USEPA 525 2 1994
Trihalomethanes R

94 Bromoform mg/l BLGK{LOG-0.05} Max 0.1 No relaxation APHA 6232 23rd Edition
95 Dibromochloromethane mg/| BLQ(LOQ-0.05) Max 0.1 No relaxation APHA 6232 23rd Edition
96 Bromodichloromethane mg/l BLQ(LOQ-0.05) Max 0.06 No relaxation APHA 6232 23rd Edition
97 Chloroform mg/l BLQ(LOQ-0.05) Max 0.2 No relaxation APHA 6232 23rd Edition
Biological Test Parameters

98 E. coli H100ml Absent Absent No relaxation 1S 15185:2016

99 Total coliform /100ml| Absent Absent No relaxation IS 15185:2016
Note : BLQ- Below limit of Quantification, LOQ- Limit of Quantification

#Residual chlorine is not stable, hence requirement is not applicable on stored water

Remarks : The sample conforms to the IS 10500:2012 specifications with respect to the above tested parameters

***End of Report™*
Authorised Signatory
eneir .
\ ) ~ ?‘hﬂ\P"ﬂlJ
o (N I ol
Sonika maheshwari Neeraj Singh Adhikari Amarnath Patel
Sr. Analyst-Microbiology Sr Analyst-Environment Deputy OIC-Instrument

* Indicates Information supplied by the Customer for which the laboratory has no control.

Note: 1. Samplels) not drawn by FRAC, unless specified. Page No.6 of 6

2. The result listed refers only to tested sample(s) and applicable parameters. Endorsement of product is neither inferred nor implied.
3, Sample(s) will be destroyed after one month of the date of issue of tesi report unless otherwise spacified, excepl for perishable sampl W"IE
which would be desiroyed immediately afier Issuance of report. ’ l ﬁll

4. Test report shall not be reproduced except in full, without wrilten approval from FRAC. a ; . 1"’
5. This test reporl in full oF in part shail nol be used for advertising or legal action. ':"- S ?
6. FRAC will not be held responsible far the authenticity of any photecopied, forged and or parlially presented test reports. ’:"’"éﬁ,-
7. This is a computer generated document with electronic signature hence does not require manual signature. [®];;
8. FRAC will ensure all corrective action as per our policy in case of any discrepancy in any sample tested, FRAC liability is limited to
the amount charged against the testing of the sample. 2312180018-6
9. Retesting charges will be applicable in case the results are reproducible.
10. Duplicate copy will be issued on chargeable basis.
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ANNEXURE-X

Bajaj Hindusthan Sugar Limited, Gangnauli Saharanpur Sugar Unit Water balance

| 718 |

Consented Capacity ( TCD) 10000 Water Input Water Out/ loss from Process
Consented Effiuent Discharge (KLD) _ |2000 From Cane (KLD) 3408 With product /by Products (KLD) |891
Average Cane Crushed (TCD) KLD  |50796 From Tube Well (KLD)  [214 Evaporation and Flash loss (KLD) | 1949
Average Effluent Generation (KLD) ~ [718.62 Total 3622 Net Balance as Effluent (KLD) 718
MT/DAY KL/DAY Domestic (KLD) 64
Dally cane arushed 5079 [ruBE-wELL waTER | 21400 Total 3622
— WATER FROM CANE 3408 L [Pomesticlee (D) 64
Water loss throgh product & By product |ndustrial Use 150.00 / |
ATER LOSS IN BAGASSE (BAGASSE | Lab i 50 KD to STP
26.44% MOISTURE 50%)
ﬁgﬁ%@‘gﬁ (FILTER 185 DM plant & Cooling 145 |
|WATER LOSS IN MOLASSES (MOLASSES| Gréen Belt
4.8% MOISTURE 14%)
891
Evaporation & Flash losses
EVAPORATION LOSS & DRIFT LSS p—
PROCESS CODLING TOWER
Loss through Cogen cooling Tower 179
oration/ drift Loss
Loss through Coeling Tower Mill & 150
Bailing House
Loss through mini cooling tower (excess| 0
hot condensats coolin
hwet scrubber & flash losses! | 55
steam venting
1949
Effluent Generation
Efiuent from MILL HOUSE 9%
-~ +|Efiuent From Boiling House 228
Effiuent from Boiler blow down & DM
175
219_|
71800
. [Total Water going to ETP

150
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v ANNEXUREY 191
- | UTILIZATION OF
- - TREATED EFFLUENT
+ FORIRRIGATION PURPOSE
B FOR

M/s Bajaj Hindusthan Sugar Ltd.
Village- Gangnauli Post-Tanshipur,
District- Saharanpur, Uttar Pradesh N

LY

PREPARED BY:

o

NATIONAL SUGAR INSTITUTE

Government of India |
Ministry of Consumer Affairs, Food & Public Distribution
_ Department of Food & Public Distribution
- - Kanpur- 208 017 (U.P.) India
Ph. +91-512-2570730, 2570273
Fax. +91-512-2570247




)

_ Introduction of factory:

'M/s Bajaj Hindusthan Sugar Limited, _Gangnauli (Saharanpur), was incorporated in -
November-2006. At preseht it is engaged in producing plantation white sugar. It has
installed capacity of 10000 TCD. During the period of visit the crushing operation of

the factdry were closed.

Factory Performance:
S.No. |- Particulars 2014-15 2015-16 2016-17 | 2017-18as
v _ , on date of -
: e \| visit12.5.18
1. | Duration of season (days) 116 103 149 173
2. Average sugarcane 5133 4700 5294 5748
crushed per day (TCD) N
3. | Total sugarcane crushed 460268 322869.3 622152.5 | 918915.1
(MT) ) |

1. Visit Undeitaken:- \
The Factory was visited on 12.05.2018 by Dr. Ashok Kumar, Assistant Professor
(Agriculture Chemistry). Factory officials, Shri Satish Kumar (Dy .G.M. - Production),
“Shri R.P.Singh (Sr. Manager-EHS), Shri Arvind Singh { Asst.. G.M. - Cane) were present
during the visit.
2. Observation & Discussions:- _
To assess the adequacy of the ETP Plant, a separate visit was paid by the institute
officials. The present visit was undertaken during the off season of the factory and,
physical observations were made with respect of utilization of treated effluent. The pH
of treated effluent was observed i.e. 7.60 & TDS 1610 atﬂli,laboratory situéted in
premises of factory, which was in conformity with the CPCB guidelines. However other
facilities for analysis of different parameters were not available during the visit so as |
cross check the data.
3. Effluent Generation: Copies of analysis reports of treated effluent and data

communicated to UPPCB server are attached as Annexure-lL
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Exlstmg arrangement of treatment: Detalls of different units of ETP with capacity &

A,

- dimensions attached as Annexure-ll
Storage lagoon Capacity 7500 KL. Attached as Annexure-HI.
5. Cropping pattern of the area: At command area of M/s Ba]aj Hindusthan Sugar
Limited,Gangnauli Approx 35000 hectare cultivable area is available and sugar cane s |

grown as main cash crop. The cropping pattern is as follows:-

A. Wheat -Sugarcane (Plant)- Sugarcane(Ratoon) - 2 Years _
B. Paddy - Wheat - Sugarcane (Plant) - Sugarcane (Ratoon)- 2 Years

6. Quantity of effluent available for land application (KL/day]):

a. Installed capacity of factory is 10000 TCD,

b. Estimated average Efﬂuent‘generation per day @200 liters/ton of cane crushed
- 2000 KL/day

c. Net effluent generation left for irrigation after recycle & Reuse treatment - 2000
KL/day |
d. Total treated effluent generated for average crushing for 140 days
(days considered on the basis of past track record}
=140 x 2000= 280000 KL/Crushing Season

7. Characteristics of treated effluent:

S.No. | Particular (2016-17) (2017-18)
1, pH 7.73-8.03 7.59.8.01
2 BOD §.99-14.74 15.36-18.51
3. CoD T 112.99-129.67 121.92-133.10
2 TSS 9.78-12.38 T _T440-16.59

The above values are as per data transmitted by M/s Bajaj Hindusthan Sugar Limited,
Gangnauli to CPCB/UPPCB server through real time monitoring system during crushing

season 2016-17 & 2017-2018. The copies are enclosed as annexure-1.
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i,

8. Command area:

. S.No. - Soil texture : Effluent loading rate(KL/hectare/day}
N 1 Sandy loam 170-225(average 197m?/hectare/day or say 200m?/
‘ ' -hectare /day) ' |

On the basis of soil test report, the Soil of the command area of factory is sandy loam.

9, Commzind area identified:

1] . N T

- | s Total available area | Area available |  Distance Mode of
No. (hec’tare) at 70 % land from unit Effluent
efficiency {Km) Transport
1 15.0 10.5 With in MS/HDPE pipe _
(Lawn & green belt of premises line Y
the factory)
2. 250 175 Within 1.0 PESPE PiPBFliﬂﬂ
_ p to Factory
~ (Farmer land) out let ) After that
farmers use their
oWn flexible
z pipeline for using
) the water
Total = 265 185.5

Details of farmer fields being used /to be used for irrigation purpose with farmer's name,
area, village and crops cultivated attached as Annexure-1V. During the visit, although the
factory was closed, the undersigned visited few fields and intracted with following and

confermed use of treated effluent in their field during the season.

S.No. | Name of Farmers Village Area (ha) | Crop
1 Veer Singh Shetalakhera 2.62 | Sugarcane
2 Vijendra Tyagi Nainsov 3.01 Sugarcane




10. Details of crop area:

262

185

S. No. Location/ Total Crop area under effluent

Village available area application ( hectare }

( hectare } Kharif Rabi Annual
(Wheat) | (sugar Cane)
1. Lawn & green belt 15.0 - -
of the factory

2. Farmer land 250 50 200

Total 265 50 200

11. Yearly total treated water balance with respect to land available for irrigation for

different crops keeping in view of the loading rates for different soil textures:

S.No. | Land Area Area Water Irrigation | Average | Water
Particular (Hect.) | available | Loading | interval Crushing | Requirement
at 70% {days) days KL/annum
land
efficiency
(Hect.}
1. Lawn & green 15 105 200 10 140 29400
belt of the
factory
2. Farmer land 200 140 200 15 140 261333
(Sugarcane)
3. Wheat 50 35 200 25 140 39200
265 185.5 Total 329933

As discussed in the previous paragraphs even after considering effluent generation @200 liter

/ton of cane,

the estimated total effluent generation shall be about 280000Ki/crushing

season. Thus, the generated effluent from the factory may be completely utilized in irrigation

as per the plan submitted by the factory.

12. Effluent application scheme:

5 | Page




PR

According to the weather condition of area, the farmers provide irrigation to cane

263 156

. STORAGE and transportation: M/s Bajaj Hindusthan Sugar Limited,

Gangnauli, Saharanpur has Lagoon with a capacity of 7500 cubic meters from
here it.is to be ’transport'ed to the targeted area through pumps by HDPE

underground pipe line and flexible pipeline by farmers to the desired field.

. Irrigation schedule & plan of the command area: The treated effluent is

available from November to may depending upon the duration of crushing
season which is generally below 140 days (attached as Annexure-V). In
Gangnauli Area, intensive agriculture is practiced by farmers wherein wheat is
immediately s‘bv’\k\m"&fter ratoon cane harvesting and land is not left vacant. This’
intensive agriculture requires continuous use of water. The effluent provided to
the farme’rs is a great help to them as it is available on weekly rotation schedule

of the farmers. _
\

field at 12-15 days intervals. Similarly, wheat is also provided irrigation within 3 week

interval. Sugarcane is a crop which requires water in abundant through its life span.

After sugarcane, wheat is the major crop of area and it is efficient in taking up moisture

of soil. For raising wheat crop successfully, water is required in abundant quantity

particularly for germination, crown root initiation, tillering, flowering and grain

formation stage.
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C. Agreement with farmers: The details are attached as Annexure V1.

D. Demonstratior farm and trials:-The Cane -department of the factory

undertakes demonstration of Farm trials regularly to the farmers of the area
(Photo Attached). The demonstration is not restricted to cultivation of the new
sugarcane varieties but also about the best agricultural practices including
irrigation techniques to be practiced during the course of sugarcane cultivation.
In each of the demonstration, large no. of thelfaf‘;'l';:s of the command area
participates who are imparted the knowledge about such techniques by the

staff of the factory.
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E. Kishan Gosthi: Gosthis are regularly organized on various aspects of crop

production by Factory’s cane department. Conservation of natural resources

and proper use of treated effluent in irrigation is a regular point of village

meeting and farmer Gosthis.

Frequency of such Gosthis is as per following details:

S. No. | Activity .| Schedule
1 Kisan Gosthis Bimonthly
2 | Field monitoring Monthly

The kisan gosthi was organized by the factory in different villages dated on: 15/11/17,

23/12/17,25/03/17, 27/04/18.
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Basic requirement. and monitoring schedule: To monitor the Irrigation system
factory has a team under the leadership of Shri Satish Kumar (Dy. GM Production} who
co-ordinates with Shri Ram Pratap Singh, Sr. Manager Environment for implementing
irrigation plan and monitoring it continuously. The factory also circulates contact nos.
of responsible officers to contracted farmers to inform the need of irrigation round the
clock. .
Technical backup and man power deployed: M/s Bajaj Hindusthan Sugar Limited,
Gangnauli has a backup of technical team for repairing of effluent supply line & daily
main{enance requirement. In addition, cane professionals deputed by M/s Bajaj
Hindusthan Sugar Limited,Gangnauli are guiding and will continue to guide farmers
about the use of treated water proficiently. Shri Satish Kumar (Dy. G.M. Production)
along-with his technical team looks after the maintenance part.
Physico-chemical properties of soil: M/s Bajaj Hindusthan-Sugar Limited, Gangnauli
reported following details with respect to analysis of the soil of the envisaged area
where treated effluent is proposed to be used for irrigation purposes. Analysis report of

soil is attached as Annexure-VIL. The analytical details are as given below:
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S. No. Particular Range

1. pH 712

2. EC 0.24mhos/cm

3. Texture Sandy Loam

4. Bulk density 1.28g/cc

5. Particle density 249 g/fcc

6. Porosity . _ 48.59%

7. Water ‘}'l-olding Capacity 17.6%

8. 'Sand 63 %

9. Silt 25%

10. | Clay p {12 %

11. |Ca 0.48%

12. | Mg 0.26 ppm

13. | Available Sodium as Na <0.1 ppm

14. | Available Potassium as K 168 Kg/Ha

15. | Available Phosphorous as P20s | 32 Kg/Ha

16, | CaCOs 0.70 ppm

17. | Chloride as Cl 6.3 ppm

18. | Sulphate as SO4 5.6 ppm
CONCLUSION: |

159

1. The irrigation management plan proposed by M/s Bajaj Hindusthan Sugarltd,

Gangnauli (Saharanpur, may be considered to be in order to use treated effluent for

irrigation for the autumn and spring planted sugarcane and also for wheat. The
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.
proposed system shall be able to cope up with the requirement of utilization of the

'genérated effluent for irrigation purposes.

2. At present, the'factory has provided the treated effluent points at a certain location
from where the farmers can draw the treated effluent by making own arrangment. The
factory may extend the irrigation facilities by providing pipes/ channels for effective

and extensive use of treated effluent.

3. The factory should strengthen its system for supervising and maintaining the irrigation
plan while using the tréaisgd'éfﬂﬁent. They should clearly prepare a reépqnsibﬂity chart
for implementation. |

4. Facility for Iabor:cltory analysis of treated effluent for various parameters to be
established. ‘ N

5. Since the factory visit was made when there were no crushing operation going on, it

shall require validation when the plant is in operation. -

- | | | \?? W%\g

(Dr. Ashaok Kumar)
" - Assistant Professor (Agril. Chemistry)

NATIONAL SUGAR INSTITUTE
Government of India
Ministry of Consumer Affairs, Food & Public Distribution
Department of Food & Public Distribution
Kanpur- 208 017 (U.P.) India

10_ | page P




268ANNEXURE-Z 161

T Ho lo Teo-33004/99 REGD. NO. D. L.-33004/9

d ShT
The Gazette of India

EXTRAORDINARY
9T [—QUE 3—3U-WUe (i)
PART II—Section 3—Sub-section (i)

TR | TehriyTa
PUBLISHED BY AUTHORITY

€ 31 ¢ feeett, yphar, SHEdt 15, 201649 25, 1937
No.31] NEW DELHI, FRIDAY, JANUARY 15, 2016/ PAUSA 25, 1937

I, A X SaTg TREd WA T

Fferg==T
% f&=elt, 14 s=a, 2016
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MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 14th January, 2016

G.S.R. 35(E).—In exercise of the powers conferred by sections 6 and 25 of the Environment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to amend
the Environment (Protection) Rules, 1986, namely:-

1. Short title and Commencement.- (1) These rules may be called the Environment (Protection)
Amendment Rules, 2016.
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In Schedule-I to the Environment (Protection) Rules, 1986, for serial number 4 and the entries relating
thereto, the following serial number and entries shall be substituted, namely:-

S.No. Industry Parameters Standards
@ @ ®G) @
“4. SUGAR INDUSTRY EFFLUENTS All  concentration values are in
milligramme per litre except for pH
pH 55-8.5
Total Suspended Solids 100 (for disposal on land)
(TSS), milligramme per

litre

30 (for disposal in surface waters)

Biological Oxgyen Demand ,

100 (for disposal on land)
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BOD[3 days at 27°C], 30 (for disposal in surface waters)
milligramme per litre

Oil & Grease ,
milligramme per litre

Total Dissolved Solids
(TDS), milligramme per 2100
litre

Final wastewater discharge
limit

10

200 litre per tonne of cane crushed

(Final treated effluent discharge restricted to 100 litre per tonne of cane
crushed and Waste water from spray pond overflow or cooling tower
blow down to be restricted to 100 litre per tonne of cane crushed and
only single outlet point from unit is allowed.)

EMISSIONS
The particulate matter emissions from the stack shall be less than 150
milligramme per normal cubic metre

4(1) Treated effluent Irrigation protocol and waste water conservation or waste water management in
Sugar industries
(i) Loading rates for different soil textures

S.N Soil Texture Loading rate in
m3/Ha/Day

1 Sandy 225 to 280

2 Sandy loam 170 to 225

3 Loam 110 to 170

4 Clay loam 55 to 110

5 Clay 35 to 55

(ii) Waste water conservation and pollution control management

1. Establishment of cooling arrangement and polishing tank for recycling the excess condensate water to
process or utilities or allied units.

2. Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

3. During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined pond
having 15 days holding capacity only.

4. Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.

5. Suitable Air pollution control devices to be installed to meet the particulate matter emission standard.".

[F.No. Q-15017/31/2007- CPW]
DR. RASHID HASAN, Advisor

Note: - The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (i) vide number S.O. 844(E), dated the 19™ November, 1986 and subsequently amended
vide the following notifications, namely:-

S. O. 433 (E), dated the 18t April 1987; G.S.R. 176(E), dated the 24 April, 1996; G.S.R. 97 (E), dated the
18t February, 2009; G.S.R. 149 (E), dated the 4" March , 2009; G.S.R. 543(E), dated the 224 July,2009;
G.S.R. 739 (E), dated the 9th September, 2010; G.S.R. 809(E), dated the 4t October, 2010, G.S.R. 215 (E),
dated the 15t March, 2011; G.S.R. 221(E), dated the 18t March, 2011; G.S.R. 354 (E), dated the 2nd
May, 2011; G.S.R. 424 (E), dated the 1¢t June, 2011; G.S.R. 446 (E), dated the 13t June, 2011; G.S.R.
152 (E), dated the 16th March, 2012; G.S.R. 266(E), dated the 30t March, 2012; G.S.R. 277 (E), dated the
31st March, 2012; G.S.R. 820(E), dated the 9t November, 2012; G.S.R. 176 (E), dated the 18t March,
2013; G.S.R. 535(E), dated the 7% August, 2013; G.S.R. 771(E), dated the 11 December, 2013;
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G.S.R. 2(E), dated the 2"d January, 2014; G.S.R. 229 (E), dated the 28 March, 2014; G.S.R. 232(E), dated
the 31st March, 2014; G.S.R. 325(E), dated the 07t May, 2014, G.S.R. 612, (E), dated the 25 August
2014; G.S.R. 789(E), dated the 11t November, 2014; S.0. 3305(E), dated the 7 December, 2015 and
lastly amended vide notification S.O. 4(E), dated the 1% January, 2016.

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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B bajaj hindusthian Sugar H.

(-‘brmertv Bajaj Hnmsman Lid)

CERTIFIED TRUE COPY OF THE RESOLUTION PASSED BY THE BOARD OF
DIRECTORS OF BAJAJ HINDUSTHAN SUGAR LIMITED AT ITS MEETING HELD ON
AUGUST 14, 2017

“RESOLVED THAT Mr. Amit Kumar Pandey, Authorised Representative of the Company be and is
hereby sothorised for and on behalf of the Company to exercise the powers in respect of all or any of the
following matters in various Courts, Tribunals and other Quasi-Judicial Forums, Commissions, Executive
authorities eic.:

2 To institute, conduct, defend, refer to arbitration or other proceedings; claims and disputes in
which the Company is or may be concerned ar interested and fo represent, appear and act in
before the aforesaid conrts/Tribunals and other Quasi-Judicial forums, Commissions, Bxecufive
authorities et

b. To sign, submit, present swear, verify and file plaints, vakalatnamas, writien statements,
rejoindess, replications, execution, review, revision, restoration, petitions, notices, claims,
affidavits, objections, appeals, epplicdtion, amendments of all kinds ‘in any of the aforesaid
Courts etc.;

¢. To appoint pleaders, attorneys, advocatss, solicitors or other representatives for the purpose of
aforesaid under these presents;

d Gen&allytodomdmrﬁetohe.doneaﬂanhin@ideﬂtﬂlmd:oﬂmam,deedsmdﬂﬁngsm
execute and cause to be executed all Such other documents, instruments, writings, papers,
applications, etc. as may be required or necessary in respect of aforesaid matiers; and

e. Al such zots done by him lawfully shall be binding ca the Company and the Company be and
are hereby undertake to ratify the same from time to time.”

“RESOLYED FURTHER THAT the copies of this resolution certified to be trug by any of the Directors
or Key Managerial Personnel or Mr. Kausik Adhikari, Deputy Company Secretary, be furnished 1o soch
authorities and/or any other person(s) as may be required.”

WCERTIFIED TRUE COPYW
FOR BAJAJ HINDUSTHAN SUGAR LIMITED

il

GROUP PRESIDENT (GRC) &
COMPANY SECRETARY
(Membership No: FCS6171)

Oﬂﬂ : Baja] Bhowan, 2nd Floor, Jarmnatel Eajaj Marg. 226 Nadman Poinl, Mumbal - 400 021 » Tel: 491.22.22023626, 22842110, Fax: ¥91-22.220222738
mmaﬁo Secke2, Jamnatal Saje) Marg, Noida-201 301, NCR Deil » Tok 4911 204 A5 100/555
. 3 Ak Hharl, Dictricd Khal Utar Pradesh = 2057 Y7 + Tal 491 CATE DY VTRAMITAL A4 Cow ol ChTl "hd 2rmd

I
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BEFORE THENATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 167
ORIGINAL APPLICATION NO. 674 OF 2023

IN THE MATTER OF:
SUNILKUMAR APPLICANT(S)
VERSUS
STATE OF UTTAR PRADESH & ORS. ... RESPONDENT(S)

KNOWN ALL TO whom these presents shall come that I'We ﬁm v lumoy—
Pave

the above-named O /Ir[\f]j’ ' }Rq \/P d V\J 0 //\'JL ' do hereby appoint

SANJEEV KUMAR SINGH Enroll No. D/791/2000, SHIGHRA KUMAR Enroll No. D/889/2017
ALOK KRISHNA AGARWAL Enroll No. D/43/1989, MAYANK BUGHANI, D/1904/2005
BHISHM PRATAP SINGH-D/4574/2022, DEVANSH SHEKHAR, Enroll No. D/9344/2021
LEGAL VIBES, ADVOCATES & SOLICITORS

G-27, FIRST FLOOR, JUNGPURA EXTENSION, NEW DELHI -110014
PH: 011-43580335, MOB 9810148367

(herein after called the advocates) to be my/our Advocates in the above- noted cause, to do all the following
acts, deeds and things or any of them, that is to say: -

1. To act, appear and plead in the above-noted cause on myfour behalf, in this Court or in any other
Court/ Tribunal in which the same may be tried or heard and also in the Appellate Court subject to
payment of fees separately for each Court by mefus. -

2. To sign, file, verify and present pleadings, appeals, cross-objections or pefitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may
be deemed necessary or proper for the prosecution of the said cause in all its stages subject to
payment of fees for each stage.

3. To file and take hark dosumants “in armit andfor deny the documents of opposite party.

4, To wit : ;ase or submit to arbitration-any differences or disputes that
maye 1215548 ting to the said case.

5. To tak

6. To deposit, draw and receive money, cheque, cash and grant receipt thereof and to do all other
acts and things which may be necessary to done for the progress and in the course of the
prosecution of the said case,

7. To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and

authority hereby conferred upon the Advocate whatever he may think fit to do so and to sign the
power of attorney on our behalf.

AND I/we the undersigned do hereby agree to rafify and confirm all, acts done by the Advocate or
his substitute in the matter as my/our own acts, as if done by me/us to all intents and purposes.

AND l/iwe undertake that lfwe or myfour duly authorized agent would appear in the Court on all
hearings and will inform the Advocate for appearance when the case is called.

AND Iiwe undersigned do hereby agree not to hold the Advocate or his substitute responsible for
the result of the said case. The adjournment & other costs whenever ordered by the Court shall be
of the Advocate, which he shall receive and retain for himself.

AND liwe the undersigned do hereby agree that in the event of the whole or part of the fee agreed
by mefus to be paid to the Advocate remaining unpaid he shall be entiled to withdraw from the
prosecution of the said case until the same is paid.

IN WITNESS WHEREOF Iiwe do here unto ae_}{n/{lour hand th resents the contents of which
have been understood by me/us on thi§ ...... I&1.... day of .. )47 05,2024

[

Accep#€d subject to the terms of the fie
W

(SANJEEV KUMAR SINGH & S
Advocates
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M Gmail Legal Vibes <legalvibes lawfirm@gmail.com>

0.A. No.74/2023 Titled as Sunil Kumar Vs. State of Uttar Pradesh & Ors. (Reply
on behalf of the Respondent No.7)

1 message

Legal Vibes <legalvibes.lawfirm@gmail.com> Wed, Apr 17, 2024 at 5:44 PM
To: grievance@uppch.com

Dear al,
Please find the attachment reply on behalf of the Respondsnt (M/s. Bajaj Hindusthan Sugar Ltd.)

Kindly accept the services.

B Reply Final.pdf

Tharks & Regards,

Legal Vibes Law Firm
G-27, First Floor,

Jangpura Extension

New Delhi-110014

Ph: 011-43580335
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